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have been provided with some other 
alternative jobs before allowing the 
import of automatic looms. In that 
case, probably, the prices of our tex-
tiles could have been less and in a 
more agreeable position, or in a con-
venient position to compete with the 
prices in the international market. 
This is all, Sir, that I could say by way 
of suggestions in the matter of our 
export policy in the short time at my 
disposal. 

Now, Sir, I take up the question of 
simultaneous functioning of private 
and the  public sectors. This is a piece 
of mixed economy and this is a new 
thing; this is a new thing in the world. 
We have a bloc of private sectors re-
presented by the United States of 
America and the modern nascent 
nation of West Germany; West Ger-
many has shown that the private sec-
tor or the private monopolists there 
could also excel those who talk of 
socialism. On the other hand we 
see an affluent society, whose future 
is ensured, in Soviet Russia. As com-
rade Khrushchev said the other day, 
according to the 20-year programme 
that he has envisaged, the society 
would be not only an affient one but 
that it would be- free from all worries 
of food, shelter and even recreation. 
Now these are the two sectors. We 
are somewhere in the middle. There-
fore, the emphasis lies on the adjust-
ment of these two sectors, and if they 
are happily adjusted, then only we 
can prosper in our economic field, and 
we can show a new way to the other 
countries. 

Here are some of the difficulties 
that we are feeling. The difficulties 
of course arise in the matters of wages 
being linked to the prices. The labour 
policy should effect downward ten-
dency in prices as a result of its 
rational link with wages. 

Before I conclude I would again 
like to pay tributes to the planners. 
While doing so, I have also shown the 
other side to them, the darker side, 
which needs their care and serious 
attention. 

SITUATION IN PUNJAB 

SHFU BHUPESH GUPTA (West 
Bengal): With your permission, Sir, 
I only rise to f )rmally initiate the 
discussion. Our colleague, Dr. Z. A. 
Ahmad, will be explaining the posi-
tion of the party in this matter. But 
I would like to say only one or two 
things before I sit down. 

Sir, we are all anxious about the 
gravity of the situation and the deve-
lopments that are taking place. In a 
matter of few hours the Prime Min-
ister of the country is leaving the 
country and he will be leaving be-
hind him a certain situation which 
you can well imagine. Sir, I rise here 
to press again our suggestion that this 
demand for the reorganisation of the 
present bilingual Punjab should be 
accepted in principle. Having accept-
ed this principle with regard to the 
rest of India and drawn up the map 
of the whole country on a linguistic 
basis, there cannot be any justifica-
tion either in principle or in demo-
cracy to deny the same treatment to 
the people of Punjab. Therefore, it 
is a question of principle. 

As far as the other things are con-
cerned, once the principle is acoeepted 
we are convinced that the solution of 
the rest of the problem would be 
found in an atmosphere of mutual 
goodwill and understanding. Sir, in 
this matter I regret to say that the 
Prime Minister has not risen to the 
occasion. He is a wise man and a 
far-sighted man, but somehow or 
other in this matter of reorganisation 
of States life marches ahead of either 
his wisdom or his farsight. I would 
beg of him to reconsider this matter 
and take a decision on principle and 
accept the principle so that other 
avenues of the  solution of the pro-
blem are  at once  found. 

Finally, Sir, I would only like to 
say that repression is not the way 
out for the solution of the problem. 
We read in the newspapers that re- 
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pressive actions are taken even 
against the secular forces like the 
Communist Party. I strongry 1:fittest 
against such action. That will not 
solve the problem. As you know, re-
pression has never solved such 
problems. 

I wish to say again, before I sit 
down, that hon. Members in this 
House should consider this matter 
objectively, realistically and face the 
issue, rise to the occasion and accept 
the principle. And we are confident 
that once this is accepted, the solution 
of the problem will follow and a ?teat 
anxiety will be removed and we shall 
find proper atmosphere in Punjab, an 
atmosphere of friendship and amity 
and an atmosphere of unity between 
the various sections of the commu-
nity there. 

Smu ROHIT M. DAVE (Guiarat): 
Mr. Deputy Chairman, I rise to parti-
cipate in this debate with a full sense 
of the gravity of the situation and 
with a desire not to do anything 
whereby even inadvertently I might 
contribute to any worsening of the 
situation there. I realise, Sir, that 
sentiments are involved in this issue, 
and that as we are considering what 
possible solutions could be found out 
of it, we will have to take into con-
sideration these sentiments, we will 
have to take into consideration the 
situation as it is likely to develop from 
time to time and we have also to take 
into consideration the interests of the 
people of Punjab and of the country 
as a whole. 

Sir, I fully accept the need of taking 
practical considerations into view in 
solving or trying to find a solution of 
the extremely critical situation. I 
fully accept the view that mere aca-
demic principles, however valuable, 
may not be translated into real poli-
tics without fully realising the prac-
tical difficulties and the various forces 
that are in operation and that are 
likely to be affected as a result of 
the application of these principles in 
concrete cases. 

Having said all these things, Sir, I 
would also like to say that we have 
to examine this question of the Pun-
jabi Suba in a very dispassionate 
manner while not belittling the diffi-
culties that are in the way, at the 
same time not imagining the difficul-
ties which might never arise. 

Sir, I have tried to understand very 
carefully the Government of India's 
point of view on this question of Pun-
jabi Suba. I have read carefully the 
correspondence between the Prime 
Minister and the representatives of 
the Akali Dal. I have read carefully 
the statements issued by the Prime 
Minister from tim e  to time and I have 
also read carefully the -speech that he 
made in the Lok Sabha the other day. 
From al these various documents one 
thing clearly emerges that the Prime 
Minister considers this question of 
Punjabi Suba from a practical noint 
of view, trying to see all the conse-
quences that might follow in case 
this demand is conceded. His main 
argument is that Punjab is a linguisti-
cally integrated area, that people 
there speak and know Punjabi ex-
cepting in a few areas where Hindi 
is the predominant language and the 
real issue is only one of script. Pun-
jabis, even when they meet outside 
India, speak in Punjabi and are great 
friends as Punjabis, looking at each 
other as Punjabis. It is also contend-
ed that this area is socially integrated 
and that the customs, habits, food, etc. 
of the people of this area are common; 
it is a socially integrated area. Not only 
that, he further informs us that there 
are a large number of families in 
Punjab who are half-Sikh half-Hindu 
and in every way social integration 
has taken place. Lastly, he has also 
informed us that this area is econo-
mically integrated and that if any 
splitting up is done, perhaps the eco-
nomy  of this area will suffer. These 
are, Sir, his main arguments in re-
jecting the demand of Punjabi Suba. 

Sir, the Prime Minister has gone a 
step further and told us that in case 
this Punjabi Suba demand is accept-
ed, we would be 'tearing up the finely 
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woven garment of the social fabric' of 
the Sikh community and the Hindu 
community there and, therefore, we 
should not accept this demand. May I, 
Sir, humbly suggest that this is tak-
ing a rather alarmist view of what is 
likely to happen in case the demand 
for Punjabi Suba is conceded? 
I would like to submit, in all humility, 
that what we ar e  confronted with is 
not the partition of Punjab or the 
partition of India. What we are con-
fronted with is a demand for the re-
organisation of the State on the basis 
of language. It may be that the a:gu-
ments that were applicable for the 
creation of the State of An4hra cr for 
the bifurcation of the State or Bom-
bay might not be applicable in the 
case of Punjab but from that, to jump 
to the conclusion that it would lead to 
a sort of consequences that followed 
when India was partitioned is to go 
to the other extreme. I am reminded 
of the arguments that were 'Put for-
ward against the inclusion of the City 
of Bombay in Maharashtra when the 
State of Bombay was created. At that 
time we were told that the cosmopo-
litan culture of Bombay would suffer 
if the City of Bombay was included in 
Maharashtra, that the fine industrial 
civilisation that was growing in the 
City of Bombay would suffer if Bom-
bay City was included in Maharashtra, 
that the economy of Maharashtra and 
Gujarat would suffer if the State of 
Bombay was bifurcated. I come from 
the City of Bombay and I speak 
Gujarati. I have not been able to 
master the Marathi language so far in 
spite of the fact that I am 
staying in that City for a long 
time. I am there in the linguistic 
minority but I have never come across 
any situation wherein I have foind 
that I am somewhere in a State where 
I might consider migrating from the 
City of Bombay or that my economic 
future in the City or even the politi-
cal future in that City is un=afe, or 
that either the Gujaratis or the Maha-
rashtrians might consider me to be be-
longing to another camp. All these 
arguments were there. They have 
proved to be false. More and more 
industries are being established al- 
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most every day by the Gujarati-
speaking people in, the City of Bombay 
because they have full confidence 
that it is merely a question of the re-
organisation of the State on linguistic 
basis, and it was not the partitioning 
of the State of Bombay between Guja-
ratis and Maharashtrians. It may be 
that the arguments and the situations 
might not be fully applicable in the 
case of Punjab but I do not see any 
reason why, given goodwill, states-
rnanship and capacity to handle deli-
cate situations, the happy experience 
that we had in the City of Bombay 
should not be repeated in Punjab 
even after th e  demand for Punjabi 
Suba is conceded. 

DR. W. S. BARLINGAY (Maharash-
tra): Would you bifurcate the City 
of Bombay itself? 

SHRI ROHIT M. DAVE: There is 
no quesLion of bifurcating the City 
but the whole question was whetner 
the cosmopolitan character of the 
C.ty of Bombay would be affected or 
not. Here also the question is whe-
ther the integrated culture of the 
Hindus and Sikhs will be affected or 
will not be affected and my whole 
argument is that it is to take an 
alarmist view of the situation to feel 
that merely because a demand for 
Punjabi Suba is conceded, all this 
culture  would disintegrate. That is my 
argument. I would go a step further 
and would like to remind this House 
that after there was bifurcation of the 
State of Bombay, a tremendous enthu.- 
slami is generated both in the State 
of Maharashtra and Gujarat and with 
out any rancour, without any hostil'ty 
towards each other, they are trying to 
build up the fortunes of their res-
pective areas. We quarrel sometimes. 
There is the Koyna Project. The prob-
lem is there but we quarrel as mem-
bers of a family and we know that if 
the cosmopolitan character or civil-
saVon or culture of Bombay is to be 
preserved, we will have to live peace-
fully, amicably and in a friendly 
manner with each other. Thai reali-
sation has come and I do not see any 
reason why the same experience would 
not be repeated in the case of Punjab 
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assured us that he is prepared to bend. 
The Prime Minister has assured us 
that he is prepared to concede even 
the splitting up of Punjab and he has 
also stated that the question of Re-
gional Council really  revolves round 
the question of the functions, the pri-
vileges  and the status of the Regional 
Committees. If these various ideas 
are examined, perhaps, I do not know, 
even at this late hour when we are 
fast approaching the zero hour, some 
solution may be found. I shall only 
trust and pray that there will be 
enough constructive statesmanship in 
this country to find a solution which 
is honourable and acceptable to all 
concerned even at this late hour. Sir, 
I thank you, 
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and why it would not be that 
the deeply held sentiments of the 
people of Punjab are fully satisfied, 
they should not release the " same 
enthusiasm and the same Creative 
energy  for the prosperity and the pro-
gress of the region. 

Sir, the situation has become criti2 1 
 cal because of the fact that positions 

have been assumed by the two sides 
and at the present moment, it looks as 
if these positions are irreconcilable , 

 but I find some expressions in the] 
speech of the  Prime Minister in the 
other House which give me some 
hope even at this late hour. The Prime 
Minister informed the Lok Sabha that 
he was always ready for compromise, 
that he was always ready to convert 
the  other to his point of view and was 
also ready to appreciate the other's 
point or view without in any way 
sacrificing the principles which he 
considers basic and the matters which 
he considers important. He has said 
that he is prepared—not in matters of 
principles, not in matters which he 
considers important but otherwise—to 
bend. He has gone a step further and 
said that it was conceivable to split 
Punjab. He does not even rule out 
completely the possibility  of the split-
ting up of Punjab. He has only one 
condition and that is that it can only 
be done peacefully and by widespread 
agreement among the people concern-
ed. This is the condition. He is pre-
pared to concede even Punjabi Suba, 
as far as I can understand by those 
expressions 'splitting up of Punjab', 
provided the people concerned are 
agreeable to this suggestion. He has 
also told us that the difficulties re-
garding the Regional Committees arose 
because of the question of the status 
and privileges of those Regional Com-
mittees. From the correspondence it 
seems that a further element has been 
introduced regarding the functions to 
be entrusted to these Committees. 
These are the three things which I 
consider important and perhaps if pro-
perly handled, might lead to some 
solution of this extremely difficult 
problem. The Prime Minister has 

DIWAN CHAMAN LALL (Punjab): 
Sir, I have listened with a great deal 
of respect, as I always do, to my hon. 
friend, Shri Dave but I am afraid 
Mr. Dave has probably not studied 
the Punjab situation. He certainly 

I has studied the Bombay situation. My 
hon. friend talked about the linguistic 
basis for a change, forgetting the fact, 
as we allege, that today not only 8 dis-
tricts out of 18 in Punjab but the 
entire area of Punjab is Punjabi-
speaking. When you demand that 8 
districts should be separated out of 
18, you are demanding something 
which is neither logical nor practical 
nor borne out by the facts. Do not 
forget that four and a half million 
people came away from West Pakis-
tan. They did not vanish into thin 
air. They settled down and they set-
tled down all over the Punjab, the 
Indian Punjab, all over these eighteen 
districts, particularly, Sir, in the 
sparsely populated area of what was 
known as Hariana. When you talk 
today of a Hindi-speaking area and a 
Punjabi-speaking area you are not 
talking in terms of 1961, but you are 
talking in terms of 1947, before this 
great migration took place. And these 
four and a half million people are a 
virile lot of people and they are now 
probably nine millions in population. 
Remember that in 1951 the population 
was about 16 millions and the latest 
figures show that it has gone up by 
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41 millions. And those 

4i million people make all the diffe-
rence to this proposition of a Punjabi 
Suba. Now, in the Hariana area, 
there are today about 7 million people 
where there  were 4 million people. 
Many of them, even in the olden clays, 
spoke Punjabi, not merely Hindi. I 
went to Amritsar yesterday, and may 
I say this—and I am sure the Hou,e 
will agree with me when I say it—
that we all wish the Prime Minister 
every success in the arduous mission 
that he is undertaking and we pledge 
ourselves here that we will not per-
mit any untoward thing to happen 
during his absence abroad. It is very 
very important . . . 

THE PRIME MINISTER (Sim 
JAWAHARLAL NEHRU) : Why after-
wards? 

DIWAN CHAMAN LALL: I say 
during his absence abroad. Certainly 
not after his return to, but after his 
return he will be able to take charge 
of it himself. I visited Amritsar, as 
I said, and I pleaded with the Akan 
leaders, Master Tara Singh and Sant 
Fateh Singh. They are old friends 
of mine, old colleagues of mine. I 
remember thos e  times when I was 
given the yellow Saropa for my ser-
vices to the Akali Takht. We were 
old friends fighting the British Gov-
ernment. They are colleagues of mine 
and I was indeed hurt to see the con-
dition in which I saw them, I said 
to them: Remember this, the whole of 
the Punjab is really Punjabi-speaking 
today. How can anyone take a few 
districts away and say we want these 
districts separated from the rest of the 
Punjab in order to create a Punjabi 
Suba, when the whole area is Pun-
jabi-speaking from that linguistic 
point of view which Mr. Dave raised? 
Therefore, it is quite clear that the 
demand is not a practical demand. It 
is not a demand that can be conced-
ed without grave injury to the Pun-
jab and to the economy of the Pun-
jab, including the economy of the 
Hariana and the eight districts that 
Master Tara Singh wants to be sepa-
rated. They are  all intimately  

integrated. Do you think that the 
sparse areas of Rohtak or Hissar or 
Gurgaon would ever have been habit-
able, would ever have  been prosperous . 

 as they become prosperous, but for 
the water that is supplied from the 
other area of the Punjab and the elec-
tricity that is supplied from that area, 
from Ganguwal and Kotwal? Cer-
tainly not. Not only that, we are 
emotionally integrated and culturally 
integrated, and even our families are 
integrated. There is not a big family 
in the Punjab, no great family in the 
Punjab which has not inter-married 
with an important Sikh family in the 
Punjab. Our language is a very im-
portant language. Nobody should 
decry this language. It is one of the 
most important languages in India. It 
has its basic roots in Sanskrit. It has 
its basic roots in Turkish, it has its 
basic roots in Greek. People have 
not really studied it from that parti-
cular point of view. It is a very 
important language. We all speak 
that language today. I said to the 
great leaders in Amritsar: Would you 
like to have an enquiry made into the 
matter of this proposition, namely 
whether Punjabi is being spoken all 
over the area or not? They were net 
willing to have that enquiry. They 
wanted to put the cart before the 
horse. They wanted division first and 
possibly an enquiry later. Definition 
of the boundaries to come after, let 
the principle be conceded. I remem-
ber Mr. Jinnah saying to me in 1944 
just after I had come out of the jail 
and asking me, "Why doe s  not 
Mahatma Gandhi accept the principle 
of partition? Let him just accept the 
principle of partition and the rest will 
be easy." I remember communicating 
through Dr. Gopichand when he was 
going to see Mahatma Gandhi in 
Poona, this very message, and natu-
rally it was turned down by Mahatma 
Gandhi. I heard the same voice again 
at Amritsar. Why not accept the prin-
ciple, we will discuss the question of 
boundaries afterwards? I made this 
suggestion that I would ask the Prime 
Minister of India to institute a high 
ranking commission to go into the 
matter of the use of this language in 
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the Punjab. When I made that sug• 
gestioa, to them, they could have 
accepted that suggestion; they want a 
decision a priori, that is a decision 
first and examination of the problem 
after. 

Then I was confronted with the 
question of „discrimination and here I 
must pay  compliments to my colleague 
who went with me—unfortunately she 
is  not here  now—for she conducted 
the negotiations in a very able man-
ner. We said, if you want to enquire 
into this discrimination which you 
allege, against the Sikh community, 
we will ask the  Prime  Minister—in 
fact he has already announced it in 
the  other House—we will ask him, 
request him, to have a high-power 
committee to go into the matter of 
discrimination and if any discrimina-
tion was found against the Sikh com-
munity , we  pledged ourselves that we 
would do everything in our power 
to eliminate that discrimination against 
the Sikh community. And the answer 
that we got, Sir, was this, because in 
reality, there is no such discrimina-
tion. If there is any discrimination, it 
is against the Hindu community in the 
Punjab. I did not want to say it, but 
let me say it. There was no such dis-
crimination. The answer that I got 
from Master Tara Singh was: The 
only discrimination that I am con-
cerned with is discrimination in re-
fusing me the Punjabi Suba. Now. 
when a great leader says a thing 
like  that, argument comes to an end. 
There  is  no further argument that 
can be advanced. If he considers 
denial of the Punjabi Suba as dis-
crimination, there is no further argu-
ment with regard to this matter. 

Now, I do say, having rejected the 
suggestion regarding an enquir y  into 
the  language, having rejected again 
another enquiry into the question of 
discrimination, then what remains? 
What is the issue that remains? We 
know that it has been said that the 
Regional Committees are not function- 

mg properly. My colleague who went 
with me, Shrimati Savitry Devi Nigam. 
suggested to Sant Fateh Singh that 
with regard to  these Regional Com-
mittees, we would be prepared Lo sug-
gest to the Prime Minister that the 
scope of these Regional Committees 
might be  widened to such an extent as 
to leave only finance and law and 
order to be controlled by the Punjab 
Cabinet. She went so far. Appa-
rently there was something in that 
suggestion and Sant Fateh Singh said: 
This is a matter on which I shall tele-
phone to you at the airport and let 
you know what we  have to say about 
it. Sant Fateh Singh telephoned and 
he was asking: Do I understand it 
rightly, namely that you have sug-
gested further decentralisation of the 
administration through these Com-
mittees? Remember, thes e  Regional 
Committees already deal with about 18 
subjects, including education, includ-
ing health, including economic deve-
lopment and such other matters of 
importance to the life of the people. 
While he was saying this, Sardar 
Mohan Singh, son of Master Tara 
Singh—rather an excitable young 
man—turned to Sant Fateh Singh and 
said, 'Don't make any commitment 
without consulting Master Tara Singh' 
and the matter rested exactly where it 

was. I have not the slightest 
4 P.M. doubt in my mind that the 

Government of India and the 
Prime Minister would be agreeable 
to any further decentralisation if it is 
needed, if it is necessary, keeping law 
and order and overall finance in the 
hands of the Punjab Cabinet. But, 
Sir, these matters cannot be decided 
by appeals, as Master Tara Singh 
rightly told me, by emotional appeals 
made to him. We 'have to consider 
these matters, practically, as Mr. Dave 
said; we have to consider them calmly, 
as Mr, Bhupesh Gupta for once in 
' his life has considered this matter 
calmly. We have to consider them 
like statesmen, wisely. You cannot 
bifurcate the  Punjab any longer; the 
Punjab will not and cannot be bifur-
cated any longer. We have seen 
misery untold in the bifurcation that 
took place at the time of the formation 
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of Pakistan. We will not go to that 
extent any more; we will not face 
up to an issue like that any more. 
Come what may, we will not accept 
a further bifurcation of the Punjab. 
I suggest, Sir, with that basic princi-
ple in sight, everything that could be 
done to help our Sikh brethren to 
understand the significance of what is 
happening in the Punjab, to try and 
put their doubts at rest, to make their 
minds calm and peaceful in regard to 
the happenings in the Punjab, should 
be done. I am certain that each one 
of us from the Punjab will be pre-
pared to give  his whole  attention to 
this particular aspect of the subject 
and assure them of our fullest sup-
port if there is any injustice done to 
them. 

I do not know,  Sir, what actually is 
happening in the Punjab at the pre-
sent moment but it is understandable 
that the authorities should take the 
necessary precaution to keep law and 
order lest something untoward should 
happen and I suggest that if that is 
being done, it should not be criticis-
ed. It is the duty of the Government 
to preserve law and order. All our 
planning, all our future, all that we 
stand for will vanish into thin air if 
there is no law and order preserved 
in this country, and the first essential 
duty of a Government is to preserve 
law and order in the Punjab. I have 
no doubt that the time will come 
when each one of us is firm in his re-
solve that nothing wrong should be 
done as far as the Punjab is concern-
ed, as the Prime Minister is. If he 
remains firm, the time will come and 
come soon  when a settlement will be 
achieved which will be satisfactory to 
all concerned. 

PANDIT HRIDAY NATH KUNZRU 
(Uttar Pradesh): Mr. Deputy Chair-
man, the question that we are consi-
dering though not important by it-
self has now acquired a serious aspect. 
I am not unfamiliar with this ques-
tion. It is said now, as it was said 
five or six years ago, that there are 
two languages in Punjab, Punjabi and 
Hindi. It was even said to the States 

Reorganisation Commission that Pun-

jabi was allied to Lehanda and not 

to Hindi. I do not want to go into 

philological questions but as the great 

authority of Greerson was appealed to, 

I am bound to point out that Greer-

son has written that though Punjabi 

at the base is allied to Leh,andi, the 

superstructure is Hindi and that the 

superstructure has become so impor-

tant that Punjabi should now be re-

garded as allied to western Hindi. 

The argument that Greerson was of 

the view that Punjabi was distinct 

from Hindi was used by those who 

wanted a Punjabi-speaking Suba but 

really Greerson said nothing of the 

kind that they had. claimed. He, on 

the other hand, supported the views 

of those who thought that there was 

such similarity between Punjabi and 

Hindi that they should be regarded as 

belonging to one family. 

Now, Sir, I should like to point out 

another fact in order to make hon. 

Members realise what the people in 

general thought of Punjabi and Hindi 

before the present agitation was 

created. In the Punjab University, 

examinations are held, or at least 

were held till a few years ago, in 

Hindi and Punjabi. The States Re-

organisation Commission collected in-

formation with regard to these exa-

minations and it learnt that during the 

last five years, five years preceding 

1955, in the Hindi and Punjabi exami-
nations Of the Punjab University from 
the Jullundur Division, 62.2 per cent. 
appeared in the  Hindi examinations 
and 37'3 per cent. in the Punjabi 
examinations. Now, Sir, this fact is 
of considerable importance. Accord-
ing to the Census of 1931, in the s ix 
Punjabi-speaking districts of the old 
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Punjab, the percentag e  of Punjabi-
speaking people  was 97 . 2 and Hindi 
speaking people only 1 . 3. In spite of 
the fact tn,at almost the whole popu-
lation of the six districts to which 
have referred was regarded as Pun-
jabi -speaking, 62.2 per cent, of the 
candidates appeared for the Hindi exa-
mination of the Punjab University. 
Again, Sir, out of about 103,000 can-
didates who appeared in the Matrxu-
lation Examination of the Punjab 
University during four years preced-
ing the States Reorganisation Com-
mission's enquiry in Punjab and who 
had the option to answer History and 
Geography  papers either in Hindi or 
in Punjabi, 73.5 per cent. elected to 
answer the question papers in Hindi 
and only 26 .5 per cent, in Punjabi. 
As the Commission has rightly observ-
ed, motives cannot well be attributed 
to examinees at university examina-
tions who must have exercised their 
option on the basis of their own lite-
rary needs and family  traditions. For 
this reason the conclusion which 
seems to be indicated cannot be ignor-
ed. Hindi will not by any means be 
unimportant in the Punjabi-speaking 
zone and Punjabi and Hindi will have 
to exist and develop side by side. 
Now, our hon. friend, Shri Bhupesh 
Gupta, who really asked for a discus-
sion on the motion before us, was not 
fair to us in saying only a few words 
and then leaving it to Shri Z. A. 
Ahmad to make the position of the 
Communist Party clear. Surely, as 
the mover of the motion he should 
have placed the views of the Commu-
nist Party clearly before us so that 
we might know what we might have 
to consider.. But Shri Dave has clearly 
explained his views and has claimed 
that just as Maharashtra and Gujarat 
were separated, so can the Punjabi-
speaking districts and the Hindi-speak-
ing districts be separated but the 
facts that I have placed before the 
House will show that the distinction 
sought to be made by him between 
Hindi and Punjabi is unreal in the 
extreme. 

There is one other fact that should 
be borne in mind in connertton with  

this matter. According to the Sachar -
Gyani Kartar Singh formula Funjab, 
will be the regional language of tie 
Punjabi zone as demarcated in con-
nection with the establishment of re-
gional committees. Now, this is really 
a concession to Punjabi for in strict 
logic the population which claims 
Hindi as its mother- tongue is so nu-
merous even in the Sikh districts that 
according to the criterion laid down 
by the States Reorganisation Commis-
sion and accepted by the Government 
and the Chief Ministers of the States, 
Punjab will have to be regarded not 
as a unilingual but as a bilingual 
State. Now, suppose the Punjabi-
speaking zone which has already been 
demarcated is separated from the rest 
of Punjab, can the Gyani-Sachar for-
mula still apply to it? I do not think 
that it can. The Hindus, I understand, 
will be about 39 per cent. of the popu-
lation in this area; virtually, say, two-
fifths of the population claiming Hindi 
as its mother-tongue will live in this 
area. This area will therefore have 
to be bilingual and if Master Tara 
Singh can accept a bilingual State, 
what reason has he to ask for the divi-
sion of the present Punjab which at the 
worst is a bilingual State. The Prime 
Minister has said more than once that 
though there are both Hindi and Pun-
jabi-speaking people in Punjab, Pun-
jabi is the dominant language of 
Punjab. Yes, according to the Sachar 
formula and taking Punjab as a 
whole there is no doubt that Punjabi 
will be the dominant language but if 
the Punjabi-speaking area is separat-
ed from Punjab--let me repeat — Hindi 
will have to be accorded all those 
rights that Punjabi will get. It is not 
merely in the matter of education that 
Punjab will be a bilingual State. In 
regard to administration, the courts 
and for every other purpose Punjab 
will have to be a bilingual State. In 
what respect will such a State be 
more in consonance with the wishes of 
Master Tara Singh and the self-res-
pect of the Sikh community which he 
claims to represent than the present 
Punjab? If this position is not con-
ceded, in the Punjabi-speaking suba 
there will obviously be trouble bet-
ween the Hindus and the Sikhs. 
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regain, I ask, is it wise to ,sn. L:at,.. 
suoa in winch it the outioar, oi 
dominant party is in trie least narrow, 
serious trouble will be created iinu 
remember trus that any trouble tnaL 
is created in the Punjabi-speaking 
suba win be reflected in tne 
speaking ,area. Betore India was par-
titioned some people used to say 
that if only we agreed to partition, 
there would be no further trouble bet-
ween tne Humus and the Muslin's. 
But has that contention turned out to 
be true? Our experience ought to 
warn us in this, matter and we snouiu, 

think, take strict facts into considera-
tion and not feeling or sentiment. if 
a Punjabi-speaking suba is CUCLIIU,1 

and Hindi is not accorded a place of 
equality with Punjabi, there will be 
serious trouble not only in the Pun-
jabi-speaking zone but also in the 
Hindi-speaking area. I therefore 
agree on the basis of facts which can-
not be controverted—and not, let me 
repeat, on the basis of feeling or sen-
timent—with the Prime Minister that 
there is no case for the division of the 
Punjab into two States. Linguisti-
cally, culturally, administratively and 
economically, as he has said, both 
the parts of Punjab belong to an inte-
gral whole and they cannot be sepa-
rated without injury to both of them. 

Now, Sir, perhaps I am coming to 
the end of my time. I just want to 
say one word more. The situation is 
a serious one. We know that Master 
Tara Singh is the most important 
leader of the Sikh community. We 
know that he is widelk respeted in 
Punjab. I have personally great res-
pect far him and like others I am 
greatly concerned that nothing should 
happen to him which would lead to 
further trouble in Punjab. But in 
spite of this desire, I have repeatedly 
asked myself whether the formation 
of a Punjabi-speaking suba will avert 
the danger of further trouble alto-
gether and enable both sections of the 
people to live together in peace and 
harmony. I have not been able to 
answer that question in the affirma-
tive. The more I think about it the 
more I sincerely feel that the Gov- 

ernment of molia wilt be sowing the 
seals Oi unenuing trouble it it 
LO tiie division of Punjab into 1 W O 

states. cuviae Punjab 1.110) LWU 

states would be ince cavilling U.Y, into 
two States. inueed it seeds.. to nee 
tnat tne cuvision will create greaLei 
proolems than exist now and 1 inefe 
lore say in an humility, in SplCd ci 
my respect tor Master 'Para 6ingn and 
my  aumiration for the Slim commu-
nity which fought in tne past for the 
Hindu religion and wnich has ren-
dered services of incalculable value to 
the country, that it would be suicidal 
for Punjab and ruinous to the country 
it Punjab were at this juncture divid-
ed into two States. 

SHRI JASWANT SINGH (Rajas-
than): Mr, Deputy Chairman, the 
old saying, uneasy nes tne need that 
wears the crown, cannot be more 
truly applic,abie than on this occa-
sion. Here two parties, Sikhs on tire 
one hand and Hindus on the ntner, 
in Punjab are resorting to fast and 
whatever decision the Prime Ivirnister 
would take, his action will be Cf1LICIS-

ed by one or the other. It is inaeed 
a grave situation and therefore we 
have  great sympathy with the Prime 
Minister in this hour. We do hope 
that for the good fortune of the coun-
try something satisfactory will come 
about in the end. This question is 
not a new one. For years this dispute 
has been going on and it is now reach-
ing the breaking point. The question 
can well be asked: Why is there a fast 
by Sikhs on the one hand and by 
Hindus on the other? The answer 
appears to be quite clear. The Sikhs 
feel that they have exhausted all the 
constitutional means to attain they 
goal of a Punjabi Suba and they also 
feel that if they take advantge of the 
lessons of the past and if enough 
political pressure is put on the Gov-
ernment, they will concede it. In this 
respect they believe that the breaking 
point has been reached and, therefore, 
their leader, Master Tara Singh, has 
taken to fasting. Why have Hindus 
taken to fasting? Because they feel 
that in the end the Government will 
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surrender to political pressure. Their 
cause will go by default and, there-
fore, they also want to make sure that 
the Government is not subjected to 
political pressure. Two of their 
leaders, as against one of the Sikhs, 
have taken resort to this fast. Have 
we not seen that this very position, 
which the Prime Minister is taking 
now in regard to the Punjab issue, he 
took in the past and what was the 
result in the end? The formation of 
Andhra is a case in point in front of 
us. Their leader, Shri Sriramulu, un-
dertook a fast upto death and Andhra 
was formed. That cannot apply in 
the case of Punjab. But in regard to 
Bombay, what happened? The Prime 
Minister and the Government took the 
same  attitude as they are taking to-
day in the case of Punjab. 

SHRI P. D. HIMATSINGKA (West 
Bengal): No, no. It was decided long 
ago. 

SHRI JASWANT SINGH: 	I must 
say what I feel and I cannot be guid-
ed by other people's opinion. There 
was a case in favour of the formation 
of unilingual States of Maharashtra 
and Gujarat. Because of Bombay, 
because of the fear that it would lose 
its universal culture, their demand was 
not conceded. Hundreds of •:}eople 
were shot down and killed in the City 
of Bombay and in Ahmedabad and 
still the Government stood by their 
original decision. So far so good. 
But what happened afterwards? Poli-
tical pressure was brought to bear 
and they yielded and I should say that 
they surrendered. The two States of 
Maharashtra on the one hand and 
Gujarat on the other were formed. 
This case is in front of both the Sikhs 
and Hindus. The Sikhs have taken 
the view that the only way to bring 
the Government to their point of 
view is to take this extreme step. The 
Hindus feel that the only way to keep 
the Government on the present posi -
tion is that they should also go on a 
counter-fast. This is the position at 
present and it is a very grave posi-
tion As I stated, we have full syn • 

pathy for the Prime Minister and I 
pray that God will give him wisdom 
and strength to solve this question in 
the interests of the country. 

Now, Sir, I have been reading in the 
speeches and the statements of the 
Prime  Minister and in the correspun-
dence• that has passed between them 
that there is a condemnation of this 
coercive method of fasting, saying that 
it has no application in a democratic 
set-up in our country. But here I feel 
that two standards are being applied. 
I do not want to go into the past his-
tory where Gandhiji resorted to this 
step against a foreign government. 
But after independence two cases have 
happened. One was in the case of 
Andhra to which I have referred. 
The second was in regard to a col-
league of the hon. Prime Minister, 
Shri Mandl Desai. He also wear on 
a fast. He is one of the topmost 
Congress leaders. Probabl y  if he 
plays his cards well, he may be the 
next Prime Minister. He may succeed 
Mr. Nehru. What happened? He also 
resorted to this step. He also went 
on a fast for an unlimited period . . . 

SHRI J. S. BISHT (Uttar Pradesh): 
Not against the Government. Not 
against the people. 

SHRI JASWANT SINGH: My friend 
said that there should be no fast 
againts the Government but it can be 
against the people. (Interruption) I 
wish that the same advice were given 
to the Prime Mini -ter to go on a 
fast as regards the Punjab as a coun-
ter-fast against the Sikhs and Hindus. 
But that is a separate question. There-
fore, this question of fasting would 
be there whenever the people have a 
grievance. 

Now, coming to the present issue, I 
agree totally both with Dr. Kun7ru 
and Diwan Chaman Lall that, in the 
present set-up of the Punjab and 
seeing what has happened as a result 
of the partition of India and the crea-
tion of Pakistan, there is no basis 
whatsoever for a further division of 
the Punjab for the simple reason that 
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it has an integrated culture. This is 
not a case of Sikhs and Hindus. The 
Sikhs feel that they should have self-
determination and it is nothing but a 
question of religion. I will not say 
that it is communal, but it is a ques-
tion of religion. In this set-up, in 
the circumstances of the Punjab, it 
will be more than suicidal if the Gov-
ernment surrenders to this pressure. 
It is a very serious question. Un-
doubtedly Master Tara Singh is the 
decided leader of the Sikhs. -He is the 
leader of the Sikhs, whether the Sikhs 
belong to the Congress or they are 
neutral or they are in the Akali Dal. 
They are following Master Tara Singh. 
He is the undisputed leader of the 
Sikhs and his voice carries great 
weight. The only point I have against 
the Government is this that the argu-
ment that they are applying for not 
conceding the demand of Master Tara 
Singh is wrong and their position is 
stultified. Their argument is that it 
is a border area and, therefore, this 
cannot be done. Well, there are other 
border areas also. U.P. is a border 
area, Bengal is a border area, Assam 
is a border area and they are unilin-
gual States. Now, in regard to the 
Punjab it is pure and simple a bilin-
gual State. Hindus are there. They 
inter-marry. And if the Prime Minis-
ter, to save Master Tara Singh, were 
to concede the principle of a separate 
Suba, then it will be the thin end of 
the wedge. Nobody can say where it 
will end and nobody can say what 
will happen. Therefore, I submit that 
the arguments that are being given for 
not conceding the demand of the 
Sikhs, in my opinion, are not right. 

The question arises whether the 
Punjab should be divided or it should 
be kept as a bilingual State. I am 
certain in my  mind that it cannot be 
divided. It has to be bilingual. We 
have to stand firm, whatever may be 
the result. We hope that in the end 
good sense will prevail on the con-
tending parties in the interests of the 
country. But if we surrender ourselves 
to political pressure, as we have done 
in the past, it will be a suicidal step  

which the country will never forgive 
and forget, whoever he may be and 
howsoever big he may be. 

SHRI BHUPESH GUPTA: Where 
do you stand, except the confusion part 
of it? 

SHRI JASWANT SINGH: I submit 
that the Punjab has to remain as it 
is. If it is bifurcated into two portions, 
I feel that it will not be a viable unit 
at all. How can the Sikhs in a small 
area form a good sizeable State? They 
will have to depend practically wholly 
on the Centre for subsidy, for assis-
tance or for aid. It will not be a 
viable unit. Therefore, firstly, on the 
ground that it will not be a viable 
unit, and secondly, on the ground that 
it is an integrated State, it has to re-
main a bilingual State and I appeal to 
the  Prime Minister to stand by the 
position that he has been taking, what-
soever and howsoever great the pres-
sure may be on him. I say this 
becaus e  this thin end of the wedge 
will be most dangerous. We have al-
ready seen the partition of the coun-
try  and we cannot take further risks 
by  having further partition. 

Lastly, Sir, I would say one word, 
and it is this. The situation. indeed is 
very serious, it is very grave. Nobody 
can deny that law and order has to 
be maintained, whether it is in respect 
of the followers of Master Tara Singh 
or in respect of the followers of any 
other Party or community, and I un-
derstand from my friend, Shri 
Bhupesh Gupta, that particularly pres-
sure is being put on the Party to which 
he belongs. That is a question which 
I am not competent to deal with, but 
I am certain in my mind with regard 
to one thing. If trouble has to be 
avoided in Punjab, if calamity has to 
be avoided, and if we have to have 
a safe time, then in that case there is 
no remedy  except to have President's 
Rule in Punjab. I am certain in my 
mind that the situation will worsen 
• 	• 	• 

SHRI BHUPESH GUPTA: It is the 
only wisdom. 
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SHRI JASWANT SINGH: It may 	Tr+71-4. 	t f 3trf■T u1W 
be that the position may go out of 

TIT9 	 tfA14 3;17 f4 r4.1.  0 <41 hand, because the Punjab Government 
under no circumstances can control 	irt WK 	t 	qTf 	T 
the situation. 	Already there are 	fer * 	371k 	 
murmurs and rumours, and the posi- 
tion may become very serious. If 	Ei-AT-4. 	9A.17 f40i * fer 	 
something happens to Master Tara 	 t, 17 Z'ffk +ittl 	9t 
Singh or if something happens to the 
two Hindu leaders who are going on 	et. ,& 	 er  
a counter fast, the situation may he 	c 	I 717-f f4.(4.  ft4.  k r4.7 
worsened. It may be that violence 	 tc1r11 	i FT Tri.F47* v 
may be resorted to. I do not feel cer- 
tain in the capacity of the present 	f 	fkf 	Ner f97T4-9-  tgc1 1Ict t 
Punjab Government to deal with the 	W4- 	ct■ 4-qiria AAqicr 4.  7 qT41. t 
situation. My submission would be 

ffft 	 that the safest thing for the country   fiTFT-9.  
would be 	that 	the sooner 	SPR W1T4 7)" 4.744. 4 .;t774.4-1* 
President's Rule is promulgated in 	MT4 T,7 RN-4 74 Eft A14141) th 7 
Punjab the better, in the interests of 
Punjab itself, in the interests of the 	4ficv-i _.17T1' IT 47 7W 	 ITT* 

Sikhs, in the interests of the Hindus 	Ti-4 7 TT z t, t4T4 T-K.*  
and in the interests of the country as 

qTzT I 
a whole. 

Iftr fka7 (twr-4. ) : Wg ler 

f-4.41 .'+-11 -Z sin-Tr ilirrite./. 

ti I 	97.1-4 . 	* qit #. 7-* eh 

iwzr.r t 9217 	 TTR'T 

17W Ter 	4ielTql 4 TO' 
1w-7 WIT 	T Wf I ritehR 

ft4 	q'm firstiiri 	if  qua ^r 
	 341EFT 7 4p ssilet 	TRU sitt 

fcrgk 	# Et-Af4.414 4 
Tfr IT4-1. 	fEb-T Ertl EF q 	5l fvrt t 

9;r4.  7 TA-4-1. 	111,1 
cmnn'1 ,41ct t, 9-K-40 	 t 
.1141 3f 4 1 	1)11 	ti 4-1S-11 ,711(11 

Irq 	th-FT ti*k .1.0.4a7 ',EFT t A 	t;.i 

7k 4 @- 	EtAT-4-  0 9A-17 Es1 	
49T TT Tfl-f t 	LI 	Igs1 m to  

fiT Et-ff4T * 4-1 I t“ UTUr.fi7fit Ti 

39'4 511-41T firrrit-d•c titt4 	TT 
Tr-A.4,7 	Ei--A-r4. 	TT-  f9-4-r t 
9A-1--(EtqT4 	t 	4-1 I te. 

Tilt \P.M') 9;rTit.  9Te fc5t)v-Rto1 

A ,vAto 	'4TITT 	9:11T9T f‘TEITfri 

7 'TAisil 14T T-1 *um Et-A-rt 
AAT4 	t9T t I PT-0' 9W TO 

	

\-1 61 11 	f‘71 CI a CI tcreA 	t, 

A-Kr 	kc--Trm T17 fret 
)ITEIT 4 ffe 	t.  I fA7i 	ftapiff Et.AT9.1-  
TR 	Tt t, 9f447 1.0111 4wrq1 
71 7-1 t, Et-AT-4.  4,fitlitier 	t 
341-Kqua ;T-4-44.z. 	Et-A-41-  4*.vq.  
0 5'(114 ct) 	t1 	ker 7-f WIWIT 1i TT 

ahRII t I 459" 	7T t 3217 Tr* 

.rvi.111 	f4.791. 4- 7p7 T7.  
qT. 	w7 rime Er-gt wr 71.  t, 
LiAil g1c11 AT' t, 	tlion AT 

t I LT9T   at 39i'' 

ursrft Tfr Ei-A1 ,41 * 41* 7zi tit wT qq1' 
tr*F“*TAffr-40-5'7FTERW-- 
q19' tq 4 TT-- 

A.1 .3 qm traf q'T 77ft ft,' \sti4;) 174 -  
fW' f4. 	-efiq“I cifrff 

w4-r9. 	+11td t ffr-(T147 
cl'cl I * 9AT f 	l. 	ZITT 

	

f74). 	 Etan* 
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7). r t 	Erm.  9.-4Y 4-1Itdt 717Trff 

tf TT T17 fc1+117 t, TITT 917 NATI 

\Irict4 tql-Eit 70.  TT 7 itlwr 4-ft 

k4c wre 3;117 	 w-4:4 

9;1741 .  \,is.111 	t k 9-71W 	tl-w4 
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Da. Z. A. AHMAD (Uttar Pradesh): 
Mr. Deputy Chairman, I realise 
the extremely complicated nature of 
the problem that we are discussing 
today. I also realise the gravity of 
the situation, and that situation has 
become all the more serious after the 
breakdown of the negotiations that 
were going on between the Prime 
Minister and the Akali leaders. We 
are facing a deadlock today. 

Now the question is how can this 
deadlock be broken, I refuse to believe, 
Sir, that we have reached a stage when 
there is no course left to us except a 
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showdown between the Government 
and the Akalis. I do not like that 
development to take place. I think 
that it would not be in the interests 
of the Akalis, nor would it be in the 
interests of the people of Punjab. I 
do believe, Sir, that there is still a 
large fund of goodwill, sanity and 
wisdom amongst us, among our people 
in Punjab and outside upon which we 
can draw and find out a solution and 
create a new atmosphere in Punjab. 

Now, before I suggest what should 
be one in the matter, and what the 
understanding of our party is, I would 
like to make a few observations about 
the peculiar situations that develop 
from time to time in Punjab. I agree 
that the problem of Punjab cannot be 
equated with the problems that deve-
lop in other parts of the country. In 
Punjab they have a peculiar character 
of their own. I also come from that 
area and I know that there is a pecu-
liar background to every problem that 
comes up in Punjab, and that, I say, is 
a communal background. Punjab 
politics has, for a long time, been 
dominated by communal passions and 
communal sentiments, and that has 
been the bane of Punjab politics. I 
remember those days, before partition, 
when every major community in Pun-
jab had its own organisation, more 
or less a communal organisation. I 
remember, even at the time of our 
revolt against the alien Government—
well, some friends may disagree with 
me—even the National Congress in 
Punjab was tending to be communal-
minded at that time. Then I remember 
those days when in Punjab there were 
the so-called nationalist Muslims—the 
Ahrars. They were nationalists but 
their whole outlook was religious, was 
bigotry-ridden, and orthodox. The 
Arya Samaj started at a particular 
level, came at a certain time and gave 
a progressive outlook but later on, 
became a communal organisation. 
Similarly the Akalis—the Babbar Aka-
lis, the Akalis now, and all sorts of 
Akalis—came. Now this has been the 
bane of Punjab politics, and that factor 
gives a peculiar background to every 
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problem that comes up in Punjab—we . 

 must understand this. Therefore I say 
I realise the extremely complicated 
character of the problem that we are 
facing, and I do not also place Punjab 
on a par with, say, Andhra, or other 
places, because it is rather an explo-
sive type of State, and an explosive 
type of population lives there, which 
is moved by _ certain considerations 
which do not exist elsewhere. 

Therefore, in tackling this problem 
we have to be very realistic, we have 
to be very careful, and we have to 
take all factors into account. Now, 
Sir, my next submission is that the 
urge of the Punjabi-speaking people, 
or of sections thereof, for a Punjabi-
Speaking State is basically and funda-
mentally not a wrong urge—I am 
speaking in a broad sense. If it was not 
a wrong urge for the Andhras or Guja-
ratis or Maharashtrians or other peo-
ple, it is not a wrong urge for •the 
Punjabis. The principle of linguistic 
division is a correct principle, because 
it creates sanctions for the flowering 
out of the cultural life of people 
having a sort of common culture and 
living together in large areas, I 
refuse to accept the position that in 
Punjab this urge on the part of all 
Punjabi people for come together in a 
sort of linguistic group does not exist—
I do not recognise that position. I 
think that that urge is there, but it 
is also a fact that that urge has been 
vitiated by communal-minded ele-
ments on both sides. Now I have 
not the slightest hesitation in saying 
that the manner in which the Akalis 
have been conducting their campaign 
for a Punjabi Suba—it is called Pun-
jabi Suba—has been wrong, has been 
disruptive, has been _ communal—I 
have not the slightest hesitation in 
saying that. The use of Gurdwaras 
for this  purpose is impermissible. The 
slogan that the Panth is in danger is 
a strange slogan. One cannot under-
stand how the Panth is in danger. 
Then, that there is discrimination 
against the Sikhs, I cannot understand. 
Therefore it is very clear that they 
have themselves created a situation in 
which a very big section of the Pun- 

[ RAJYA 
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jabi-speaking population in Punjab is 
pitted against them. They are not 
convinced that the Akalis are really 
for a Punjabi Suba but the impression 
is created that they are fighting for 
some sort of a Sikh State. Now that 
is a fact about which I think we are 
all agreed. The Communist Party had 
made its position very clear on this 
point. We submitted, some time ago, 
a memorandum to the Prime Minister 
in which we stated as follows: 

"It is a very well known fact that 
we Communists sharply differ from 
Master Tara Singh and the Akali 
Dal in their approach to the ques-
tion of linguistic reorganisation We 
have always taken the stand that 
this is a question which has nothing 
to do with any religion or com-
munity, that it concerns all Pun-
jabis. We have been firmly against 
making religion or community the 
basis of such demands. Nor do we 
accept that there is any validity in 
the charges levelled by Master Tara 
Singh, of discrimination against 
Sikhs since independence. Our party 
has openly come out against such 
charges, but we cannot at the same 
time subscribe to the idea that the 
problem can be dealt with by re-
pression." 

5 P.M. 

Anyway, that position is clear. At 
the same time I also want to state 
very categorically that there are 
certain Hindu organisations in Pun-
jab which, in the name of fighting 
Sikh communalism, are really fanning 
communalism among the Hindus. 
That is also a reality which" has to 
be recognised. They become the sup-
porters or defenders, the champions 
of Hindi. I do not think that there 
are many people very much interested 
in Hindi. It is a fanatical, religious 
Hindu outlook just as on the other 
side there is the fanatical, religious 
Sikh outlook, which these organisa-
tions are trying to foster and they 
come out as the champions of nation-
alism. I consider that organisations 
like the Jan Sangh cannot be regarded 
as champions of nationalism. I , think  

their very approach is anti-national, 
communal and disruptive. 

Now, having said this I would 
briefly point out what we consider to 
be the way out. We do think that 
in a general way the idea of the re-
organisation of Punjab on a linguistic 
basis should be accepted. That prin-
ciple should be accepted because I 
know that, though today this compli-
cation may be there, it will come up 
in future. The Punjab people may be 
divided as Hindus and Sikhs, at pre-
sent may be antagonistic to each other 
today, but as life grows, as culture 
flowers out and as Punjabi language 
and literature comes into its own, the 
whole idea of the Punjabi people 
coming together and having a State of 
their own, just as the Marathis have 
or the Gujaratis have or other people 
have, that thing will be there and that 
tendency will grow. Therefore, I want 
the Government of India to state that 
they are not basically or fundamen-
tally against the reorganisation of the 
State in a manner that in that State 
there will be the fullest possible 
opportunity for the Punjabi-speaking 
people, for their growth, for the 
flowering out of their cultural life. 
That principle should be accepted. 

But, Sir, that does not mean that 
the Punjabi Suba of the Akali con-
ception has to be accepted. I do not 
know what that conception is. But I 
presume that it is a very, very narrow 
conception and I do not subscribe to 
that. That also does not mean that 
once we say that we are prepared to 
accept the principle of linguistic re-
organisation in Punjab, on this basis 
suddenly the Akalis will launcn their 
onslaught and say, 'Well, come on. 
Start demarcating the area tomorrow'. 
No. When that reorganisation wi'l 
take place, how that reorganisation 
will take place, depends on several 
factors, and one of the most vital fac-
tors in that connection is the unity of 
the Punjabi-speaking Hindus al id 
Sikhs. So long as that unity is not 
there, obviously you cannot inflict a 
state pattern on a certain people. 
Therefore, it becomes essentially a 



2455 Situation 	[ RAJYA SABHA 	in Punjab 	2456 
[Dr. Z. A. Ahmed.] 

problem of educating both the Pun-
jabi Sikhs and the Punjabi Hindus 
that if they do want a State of that 
pattern, they have to learn to live to-
gether, they have to learn to be tole-
rant of each other, they have to fight 
out communal forces in their respec-
tive camps, they have to come to-
gether and stand together in order 
eventually to evolve a State where the 
Punjabi-speaking people will have 
full guarantees, where they will not 
be obstructed by a big minority 
coming out with its own demands, but 
will have the fullest possible free-
dom for their social, cultural life 
like any other group in the country. 

Here, Sir, I regret to state that the 
position taken up by our hon. Prime 
Minister is much too categorical. I 
would have liked him not to have 
stated it so categoricall y  that this 
question does not arise, not today and 
not for all time to come. Later on, I 
am told, he -has said something which 
does give a scope, which creates a 
hope that the earlier inflexible posi-
tion is  no longer  there. But how can 
we take up that rigid position today 
particularly when we bear in mind 
the fact that we had taken up a simi-
lar inflexible position earlier in the 
case of other linguistic state and had 
to retrace our steps? 

Nrtiury 	(uw•K sihr) 
frTi 411T4 crum wrgffr 	. . 

DR. Z A. AHMAD: Just now I do 
not want to answer any question, Mr. 
Deputy Chairman. He can ask me later. 

Sir, while the Prime Minister in his 
statement has given expression to 
many bitter truths about Punjab, I 
would have liked him also to state 
that the Government would not tie 
itself down to a position permanently 
and for all time to come, that is to 
say no linguistic reorganisation of the 
State on any basis whatsoever. The 
Communist Party takes the position, 
let the atmosphere be created, let the 

Hindus and Sikhs come together, let 
there be unity among the Hindus and 
Sikhs, let them discuss amongst them-
selves, let them sit together and we 
pay the utmost attention to this type 
of development. That is the position 
that we should take and that creates 
the  basis for a talk on a bigger issue 
between the two groups, whether they 
are on this side o r  that side today. 
That creates the basis for them to 
come together. I do not want the 
Sikhs  to get frustrated. I do not want 
all Sikhs or a large section of them to 
feel bitter a situation that may lead 
to some conflict where some people 
are arrested, some people shot down 
and then the heritage of bitterness 
persists. I do not want that to take 
place. 

Then, Sir, other questions have been 
raised. My esteemed friend, Diwan 
Chaman Lall, said that the whole area 
was Punjabi-speaking. That is wrong. 
I also know that there are large areas 
in which the Hindi-speaking people are 
dominant. 

DIWAN CHAMAN LALL: Which 
area? 

DR. Z. A. AHMAD: They are Gur-
gaon, Hissar. . . 

DIWAN CHAMAN LALL: In Gur-
gaon with a population of 46,000 in the 
City of Gurgaon 42,000 people speak 
Punjabi. 

DR. Z .  A. AHMAD: I am not speak-
ing of the city. In Delhi also a very 
large .population speaks Punjabi .  I 
am talking of the whole district. But 
the fact that you have given two 
Regional Committees shows that there 
are two regions, one in which the 
majority of the people speak Hindi and 
the other in which the mojority of the 
people speak Punjabi. I am not going 
to restrict this. 

So, Sir, later on even if the demar-
cation has to take place, that demar-
cation need not be strictly on the 
basis of Hariana or something else 
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coming out. But let the demarcation 
take place bearing in mind all the 
factors. One of the most vital factors 
to be borne in mind would be the 
necessity of Hindus and Sikhs coming 
together in that State, living together 
a common life. Therefore, let us not 
run away with some statistics here and 
there which are not very correct. 

Then, Sir, Dr. Kunzru referred to 
the question of Punjabi and Hindi 
and said that the distinction between 
the two languages was only artificial. 

do not accept that argument. I think 
there is a difference between the two. 
A Punjabi-speaking person does not 
understand Hindi easily. A Hindi-
speaking person does not and cannot 
easily understand Punjabi. There is 
a difference between the two, and with 
the growth and development of Pun-
jabi, with the growth of Hindi in one 
direction and Punjabi in another direc-
tion, that distinction will grow. Any-
way, these things are not very 
material. My main contention, Sir, is 
my submission to you is, that you have 
to bear in mind the fact that there 
is a large section of population in 
Punjab, in however communal-mind-
ed a manner they may be moving, yet 
it is a reality that as life grows, their 
demand for the grouping of the 

• Punjabi-speaking people will grow. 
This demand will grow more and 
more Hindus will come and accept 
this demand. Therefore, that atmos-
phere has to be created. We have to 
deal with the situation with patience. 
We have not to resort to repression. 
The theory that we can take a position 
for all time has to be ruled out. We 
say that if the principle of linguistic 
reorganisation is accepted—and I say 
it will be accepted— then all that is 
essential for the implementation of 
this demand is the unity of the 
Punjabi-speaking Hindus and Sikhs. 

Therefore, the whole approach 
should be a flexible approach. It 
should not be a rigid approach. We 
also tend sometimes .. . 

DR. W. S. BARLINGAY (Maharash-
tra): Divorce by mutual consent? 

Da Z. A. AHMAD: It is not a divorce. 
It is a union by mutual consent. I 
do not think it is a divorce. It is a 
union. There can be no forced separa-
tion I do submit that this is a sensible 
approach. This is a sane approach. 
This is an approach which is fair to all 
and this is an approach which is not 
inconsistent with the principles of 
secular democracy. Therefore, my 
submission is that this broad approach 
should be accepted and having taken 
that approach, we should unitedly 
come forward and make an appeal to 
all sections of the people. There are 
hunger-strikes. Let them be with-
drawn. Let there be some round table 
conference and let the people come 
together, sit together, talk over the 
whole matter and let them arrive at 
an understanding on this matter. 

wry 	fa T (rtqw) : st#T-1, 
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a").  fTTTP:1" 7Tth TT wr4T. 4t1 t, ;TT< 

vr 4 c.i1 ,41 t 	ft. 	4-1-9-a t. 	I;TTP: 
RpT 49T th 3f17fTzIT fiKif 

T")- 9;1KTt Wrzflft 71- 411T 

* qT4 4 4 9;itcrfiri w 

9-fr fixT T1 T1614T i1411 I VI)* 

ff7 4,,wrf9Ta-  TT4 4T91 4 4 7t.  
4 vilq t T1 ft f0T-rim of t at  

t ';11•T 471-4 r 7T 97 q7T 511;a kg1- 

 q're t 9AT 4T9'-1zTt 4 74T1.  TR-49-  

• 9Te -0 1417, 	41.1 t 
Tlurfw:h7 SFr Tr 4 TT -' t 	wiTrT 

9 T41.  49.  TrTrr 	ftT1 9`Y 
RIT 344 f4T4 Tr1f9-4 	-T.4T1 

• 1.41 4 4 crt 7T.  ft.f4T . •Fr t 	ft 
aka TrTf9‘ TIM 017 wfIT 

tFIT wiTTT 4 	T7 fT 	ffT1: m1)141 

9;f1T 	ffTT 9;fiti- 1.11 t 
ftTfi-  	9ff 	+Hi ITTIT 

kTT, VT4 tiTIT7 4 41-  RIT 9ATTFfT 

4')", 1:177 Tflq*  3ffT1* qq17a- 	Ord ENT 

7`fi t itd t 9-R-rfTrt Ted' t ft 9 
ftTfTTT4 TIf4-er q-ce 9;TITI;iiifaftdct. 
4f44 ER t w t TETT RIR 
9 9').  44Trr a1 FT?: ITT f t 
7# t 9;TIT KeY 4441-  l fTTT4I 
	 TT T771-T OITT I VR't ffTT 

• Ti*aT-E9.  4)0'  t ft WR EtAosit 

TpT 49" 4zIT 4Tt f 	rt 	Tr*it 
wrIT 4 	0 ft ETqw 	7T.a.r 
ft71 	Tif9t -7 I ff kdiwn:  T1417 

	

Trt Ffii5i 4 9'1.  Tilt I 	cit% 

T-Tilf1TatT 4TU TTA efT pti 

a t 	t ft F 	fwq-  Tifffer 
t, TITR 	TTTT TT Ttt •TA 

TTffT I a to 	141 TT4kcitfri 	TTTg ft 

ft :1-(g 43T t 921T ff UTTTI-40 *UN 

TIt f0i 43T t TOTT Ti zT TITS ft-
fmifqftzT 51INg tr 4..AT1FT4 qrd" ar 
ilT:Tqrf44 a tl. uTr+.-  w.. 4 

\Sfl 	g1 zrt 3A-R124z k..4.  f ft 9 RA.  

f9-ir 	 RIT 4-11a TT TIT9" t, 

fTT*01R111 	ITT 77'1 t I tr‘• Trm- 

11-  0 ft wrrq 9 kTIT 9714 	fmti 	• 

ft 4 ‘3,41q1 t-g 	qTffift .  71.4 

t.- Ta.  941-  t TrIT uriFffPa. 	rs1 	
UTT-4>sl i 	I t I Yrr- Tr f4f4F6T 	t-rt.)-  

TR-a.  4 qva 4 TT-d- 	K17 

	 Ef wrIT tT Tsr,i:rft-ff a.N.• 4 

elf 	l eI w`)- 	fTT:1). 	4 ftd-T aTTrfi 

• osa1l 4 Wif 14 	 

zrq aka 11') 4F4TT 51 -417 f4f4EET 5;117 

ftz1r 	erT 	 erT 
p.41.4 T,fq-  Ti;.014--0 	midirta-  iit 3;T1T 
111-cit 	 * a 3914 fcET, TP:f 

IT 	Truf4.0 	Ei-TT73.  TT).  ft.  
t14 ,4)- 	kfT-1-4 9-Trri 

t1+1 19 1 fT 9;Tr4T-'1* ■tiiiqt . icict 4 

—fw9- 11T9' w-4f4T1.1 4 Ira.  	t 
	

• 	

4 741 7 wft,1 ,11 	t 4 old, 'q?Frr 
40.'t tietocii TTTR 

ER 	T0-9T 0 ft  	9;rfzfIT 
4.- t97T TT4 	th TAT 

traffT 	ticti; 	fk:TqT4 Tffk' 7'1 Effra.  
7.1 4-  ftm.  t 1301 Efqrt 	* 
wrIT 71-.11,1 cbd.-1. 	rs1 9;(1T aria 

t, 1,1 4 1 t T1W9.9" T4fa-Ti1 
TPT 9.01 fT7T 	3;117 Gicta EiT 39' ITT 

wici V 	11 F t 	 ff0TY*-Tff 
In tl 	f9-4 37-04 3.11141 Trzr T-T 	rT 
fT4T t I 	 uTrru TTIT 
q'T t1 a a I %IT I MR, 4 	TRW ‘TTT 

	 9TTTft7SFr 417 97 TO Tr* 07 
t ITOT zrg t fw 7-4 #ff T- Riq 4,q. 

 9;. 91.  39' ail Etft7 

IAT17 4 7T ci.ht'IT 4 	9;1417 

	

q‘sciici ark 	ga-17: uTT').  t-za9.  4 
-1.9•̀)* 4-19q f*it zsturfrET wrIT 39-W FIT4 

NIntR TIAT 9A7-  as !;0&q 

3;r4 fwzn-  fa; 	41.  W)-  74419. 	zn-997 
wrfei.  9;117 4-4.  TrIT T..tt 4T`fi Tru 0): t 
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ctf-44 
48.1-  

fk-q47 w-t4 t ff-fi 9'u T -ft14.t A-1.  4 
WA-  fk4r fT 4' 4 of -ff 	*)- Fri-4 0- 

t, tr r el< 4 ciftff 	41- 1-4T 
E9;11 	tiq ra 	itT7 f9-41- 

 4T41 1:1:4 410' ER--  fir t, ;FR 
TVAIK TAT -41-V1 0 I 

aka 9;n11' 11149-TR 44 5;0-  Eth7 wl 4 
f'44, 44 ltd. t aTTTF4-q T).  fkr Ntrr 44T, 
ITTF&K ffrukt 1tm47rK 44 1417 -. q-tr 4 
	

• 

	TIT 44 44T f1:67 91u-d- 3ar^+ 	i13 

11.  TT a ITT717 1114'ilr< 4 gar fqq.0.  
f49T 	4-1It-dT ffr<Tf* as 1:0#47 

• nff 07111 Efi p4T FM I 

• itt 4illf 	4t1:941-ffT 
• uzirTr 3;t.zgl" TL4C 9;f1 	i7ara IfT 

	

• 

	M-TTrti 	tTRI9-  97' Fr) 
.4t 3.7 t I a zrt ff@ rrlb 	 ff 474 
rntf4t q)-  Tr t  srqr %Tr I 47-a-  tH4-tf4t 
• 7T 7,5 fir 41-  07 Te t, 7i 
ctfta. 	T  .E 	gzr FT 4T et< 

1 17fr< 977f4t It 4 41 w)t.  51 1-h fr 

4.# f9.zr 44-‹ fth7 11-1- 	fqq- qt 

WU 417 TT 3;f7=1"T w 4 AT491 

fT TITIKTr4,9-ff 1:q -9-1.-< 4 4)-  k;q7 
wr4 a1 f4g) fWu rEq-r4"1. 	4ff4 4 

+7:1•T9-  t)71T I MR 	fqff =t zit 7,7T 
t 4rFa--K a-mf4t TO 	wm-t.  
Tr117 t a1 fw 4-RFT 9-mtf4t 	TR4 
Tith-rzqr 3b11I Wre t 49.  114- - 

rwr . qty wr,ft f .4m nIaIa TNT 
ziETTIT 4 siA-17T 	 -- 

+1 41 	1rq 	.victit WIT 'r TFAT 

e I t).  4TaT FT 471' 	92:111f949-  

et, 7797: Ff +1 4-1111 	Fq T ara 

ri` ff -79-rf t I 4 Plf9-4 T511 5 FT wq 
fk.-T71-9' 	ftErr4q:f 	gg scar ItuT9- 

 4 +E4 T7"4 4 3:417 fkfta b r4 

t-gift 	)trt TM-  wtk 4 34.  444 
TTt 4r-Trkt 4 tit fTA 9;11T 11 -rre-7 

M7047 4 AT9-  fq T f<414A):  st 
97 1T 91e k z 394 "i1Tt.  7-T1;1 ,m 

4i19oh1t Tref T.1-  cll.% ..-1({)-  VI TT) 
9V VA' wrf( 

at 1,TR-a7 	A)-  4 
,T1-4 	iftq9-  3;1171T 	fT ft -41-49-  4 

TO-  q-rk 0  T1-  TR'T fq-q;t94-17 we 
4ttvw fiRT t, Tzt 4141 fk:rq t T.Rf9-11-  

	

34* NATT qqf 	? 

ITT "t 11-  t Ttr, ITRT< fit, TEPITt 

tr,T fTR4 	ir1-q641. 	97-4)* 97 

q'o of44)-  f4-(9): 	IT),,,#cf Tait 717k 

? 	51--Ai c'r 417 crT 	q4-4 g, 
4)- ik:Rg 	q11-17T T,TW 	frm 

t I 9;117 7TAT fflt.i 	914 71-iiit 4T sr-Ar 
144 t. 	7744 ? ff-t ITTFCK 4-1-  4 Tgr, 
7: it VAT * 41AT ATtITT I TO -  4-Tq' t, 

uff air RR.14-1114 5,11,14.t 
ark 9-rOkit I 4 tuft ftzrr4 -4 

5TAT 	T't TT-Lbrti-  4 Ere 9V1T 

ff-ftf< 	Tql- , 3;17O TOT 

0 FT 4 q) Tit" 91-Tt 	q-4T ff4 

4 *Tt N11 14)-  t 9-14 'TT VAT 4 tirCIT 

TrdT 91   9171-  3ffr<  at 

Tr17 a9>rwr41 4-t't t I Mr< AlTRT 

• 97FT, VIM iTzTT 5,r1 t iTTFET 9171 -f4q 

4‘ A:TIT f49-  9)4) 4 kw4t-44) 
1.q4 9-Wt 9;144I Trrq ff74 
• ilmr,p4,71 	39-  9:11-fl @- fk-ErrTm- 
• VAT * fq7TT 	fT91 I 9tAT 4-q 

FT fT 	ft trt Tt4't 	qwr 
TT UK kffT 9-Tfef 	TTAilif TT 914 

ka-1-  4)-  I if   FITT fw T4 TM-  4 

tbi9qi 4VT OTT I 4 34 ftti rtto TT 74 

civil 4T AV t o 441'  T) 3;11411T 

4-)-  I CtIT 11,'T ter ft).  fvrtqa-  Eft W-4- 

 T4T4 TOT TT 9"1-71 q-4T4T a1 (7).7<tt fT19-TT 

5,t14T3 3a1 Trt mcr k4(.1 fvrt44 
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	 q•Eff 	? 34* qg Fth-T 

441' pi! 	 VT 9'T 4 9-4r qT9" Tt9I 

-.1111 I 4q.  49 491 5;1517 	f9-4i 
gxqfft- 1 	ffq - 

f9-w 4 ;R qe-t 41797 tft, 
4).  u-TqW.)-  FiT9t. 	34-4, 	4t '4474 

1k.T.  TO FT, ff-T 	14 	9;11t I 

91MIT 	firq f49-9-1-  Tait 4-* 
ri FIVT9.  feT-v-1 1'9' T XTTii-  qft 	Iff71 

t:T 39'0 'EMT 69;11 * I 3;177. 4 71-4 
5A-1-44 at 39TT TT4T4 it'TT I WITT 

FT7T‘'qT7T9I 9 - 1 ,.7.17 4 kql-  rru a'T 

t:117 mar fw f49-  
TR w'r Rmi-t 34w't Ta fggr 4r4 

5-A1-7 E P, 917 9;1T411..T 	TITT7T t wr 

F471T 717T, 44T FT' 	KT7TY4-0 

1Te t, ff.T 374-  T)t T1T47T ffet OTT I 

77'T 9-417 	ffey q-T9I IT 39* 	Tt'l*  

4t f it wal vi- cr 39TT F9TT7 
4Ts'iT ? efi-r4 97'1' fair 9' TI*4 I 45i-  w)- 

 fiTf9V c174.7-T fe-.--sql kffT 

TrI7 t1 Ti it r TI77,41.  44T a'T 

7-TA 97 TITT-1,91 	 f59- 1-4 Fr I 
	3xr fg9-1-4 	qtrr 	? ITT f4 
717TZT MIT 4 TIT et Or 9;th PER-4-  9YT 
917 4 T7 t:T 1.14 I IT 47771 fw 4fF 

4Fff4 * 4PT T7.1 F6+-1 14 9.0):  T79-1 

1-154 I 	44-  T1T'r 15Trr4 fw7q- 
qTff 	f774): 	7f1T4 FT 1 

39TT 3;TT0,FRT TIT FT I ‘#). tT97 
4 44 FT 9-s"Tt 3;117 71Ti TE7F-Ta 
11. 	0- 	4Tff tiTT T97 it 
TIT#,--1-rfFK 3;r1 -K f4F-p-  IC1i TiTRMT 

O.  I IVRTTffTar fw 	9T7TfiTt 
4T7 T #41: 	fs11 , IT 37T1 

Mil 	T ItiRq fT1-91.  t q FITE-4 
qT9T 3T117 41T7ff 5ittrr-
f4f9TET t 4T9* TT t-T TT41:r.' 1 39--w--1 
9A-T4 4ff9T t=9.4 fm-cif 
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t I d ctflff 	 tre-9-  

9;fT4 q111.  9T 	4Tff TT I1T)'3 RT 

fw .47 ;;dart q.-)7 4 t ef7 @TM 

ggc1 3;c17 ql! ft-4r A-  I 4T 1f1-9-  44T07- 

9T9.  4."T T4W).  rf T TOTT I 7 

I 	ci viR 7767 car ifi7 9-eY fazq 	ii14 4I 
ff-t 	 9;f17 q771.  t 	FTM 9.7 

3417 gwlw 	f9-4 u;ITT 74)41 -TT7g,T 

ffe-Y fawff 4*1-rr 

4t a 	fw fi 
Fr4 t9Ttl-  gt t, .1-14; 7P,T ‘"TIFILI 	14.1 

erdT t, 	fTcl 	Nct 9;117 

7,6 t 1 	9-Thrr-tr 4 99.  4 3,114i:=49-  
fer 	g I TrITK 4 a.).  RI* ta9-1-  

I F 	75tT eif 717 t 111T4 5TMT 

fifFEz--K 	TP-P-. 3;rn- 	W)-t qua 
fkffT 	*It fuq-  zre 3rf r i 	 fw 
fqq# 9TR.  4V7TTT gt 	crtFIT 

F47-4 01TT 	cliff TT F17 1:irr I 

747 IT zit 7 7.-T4 7PT Tt9T fw f9-41.  
41N. 	 ?;;TT 4R;T feri 	(917 
VTR, qfgff W4107919' 77TT7 

39** ItT I Iziff T74)-  t 9217 F7711z1ff 

TTi * fer 39-TT 1:1TR --o-m-  m-
of #1- .591-fTFIW-  Trrq 	 I tr,w 
f9-5gra-  4sw`)- 	 I 

(Time bell rings.) 

f#9-a-  #17 I 11-ii t u 4ra-  zr5 
ftki 	3R:x9-  *11",diflw, 	- 

tVUTff T7* 	1 Zit qga 9:7:).  4Ta.  k 
4'r# d t!ffT9. 	39.* qit 

7,17q tlI 	 TT Al ft ZIt F9T t 

FT 1.-).  1.1 * 9-Pq wet-T 9.  4 
F4t17T 7RT 0; I tggT 37 9:T7T TT at 

F317ffT 9;;I9Tq TT TT T7* 4 c+-1 

tri9T 	I , Tft 	In-N.4  
f45 	#5T-Trw, 	fffq 	w^r 
Fifkzrm tta1, f4 ,-ef4 fqraft 0-  7 -TV, 
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am: aTffet 4ii i 	--10* 	cr& 
*fit QT 	71.  Pf)-, 94 TI TO 9'W 4 
ff.g k;-7 41-  Tr-4e ,r1R-i 4 MT 414 

4t7T 71.T qff7 	9;TT7T, 44 9-4 ti+.91 

ftit g-- 	77-#4 11T ffl,r f44T 

41-  m 	*T, 7).  4 3A.T4*'1.  WffTTKet 

f 	19T9-1 9TA*9-1 	I 

1T4T A,f rr, Fri41.4t T-tt 
7-1TPT 1741- , 

• fqw 41.  Ticli 9;1710 1-4T4 97fT 

• fkiTT: feet TTTM 	qt fw,7 
t 	fm§. 	UT9I 17 Tr'rf 
4).  4.‘ 	 9'44 47 Tq'T 

3;117 39* tliffri 	f9TT9T 4T fT 

f7I-EaT9- * 	I 	9:17 	f7-79Tff 

Tt4 	 rifaq.  9 	4444 
• ffT f7-va-i4 TrA.47 9 	<4;:11-n- 
fT--v5r4 	i 7T -di 9;n7 fg;,73Ta* 
*71 44er *19-4. 	411.1q fk7 7'1 
R:14 wTfi 	T.414 9;11.9"-Y 

4TffT t p

• 

fa f*Trr ar 9417 	.41-  
afa er‘ 4

• 

 I ,,441. RR' 	fq7.-IFT9.  4 

MT-1TTff 	*-4 TT g MT 7T 
it tiT 7 FT q-cr4 vrcr*I-  4717 MT 
tiia .4.1fir 4  	Fo.r qr4 

a.-1.  7 f73Td.T4 M4 	44Y 4t-Fw 
wrcr4 4p4. 	 47 Tr) 	f oiq 
f 	T 77-11.  fq"17 9.E4 
TOT 34TT kgf■-ff a.f4T14  	

4 5,4T I qt t4 	FR-9T g 	9ITT 
t■-st-711.9.  1=1. 1TT k7 44) A.  I 

k7gTa-r9. 	%71";T 	 t 	41I-1.  
of q f9.41 f9-4 crfqq.  t IW9-4 
'7471 	 ffR-114 

4 7 T474?F-1 T*TIT fw 4 71-f)-  NiciP.  

5;117 
44tfT 34Tcl.  441-  Tr T9 Tfl-  *1.  

* fo 4 4.  I 

SHRI P. N. SAPRU (Uttar Pradesh): 
Mr, Deputy Chairman, Dr, Ahmad was 
developing here a thesis which was 
marked by a lot of plausibility. But 
basically I think that the thesis that 
he developed was a wrong one. If he 
will carefully go through the State-
ment which was read out by the Home 
Minister, on behalf of the Prime 
Minister, in this House, he will find 
that what Master Tara Singh is claim-
ing is a communal State and what 
Sant Fateh Singh is claiming is a com-
munal State. There is, therefore, no 
getting away from that fact. The Pun-
jabi Suba is already there and Punjab 
is one linguistic, social and cultural 
unit. There is no unilingual State in 
India as such. For example, there is 
U.P. The hill districts of Uttar Pra-
desh speak a language which is not 
understood by the people of eastern 
U.P, or for that matter, even parts of 
western U.P. Therefore it would be 
wrong for us to accept linguism at the 
only criterion for the formation of a 
State. We have not so far accepted 
linguism as the basis for the formation 
of a State. 
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Sir, reference was made to the for-
mation of the Andhra Pradesh State. 
Well, the decision to form the Andhra 
Pradesh State had been taken before 
the death of Potti Sriramulu but it 
could not be implemented because 
there were differences between the 
Tamils and the Andhra Pradesh people 
regarding the future of Madras. So 
far as Bombay is concerned, Maha-
rashtra and Gujarat were able to get 
separate States because the people of 
those States agreed to the separation. 
It was the will of the people that they 
should separate and that prevailed 
with us ultimately. 

Now, I would like, with all the 
earnestness at my command, to make 
an appeal to Master Tara Singh, He is 
a distinguished Indian and has ren-
dered eminent service to his commu-
nity in many fields of social work. I 
would like him to consider whether it 
is right for a religious leader of his 
stature to undertake a fast within the 
precincts of a sacred place, the Golden 
Temple. I should have thought that 
the Golden Temple was the last place 
where a fast would be undertaken. Sir, 
I look upon fasting as an illegitimate 
method of political warfare in a 
democracy. We cannot recognise the 
right to have demands acceded to by 
political fasting. The solution of the 
Punjab tangle is not so easy as Dr. 
Ahmad thinks. It is not only Master 
Tara Singh who has undertaken a fast; 
there are two other Swamis who have 
undertaken a fast. If you yield to 
the demands of Master Tara Singh, 
you may be able to save his life but 
you will not be able to save their lives 
at all. Therefore, I say that we should 
not look at this question from this 
point of view. There should be a 
calm atmosphere in which the ques-
tion can be considered. The Prime 
Minister has gone to the farthest limit 
that he as constitutional head of the 
Government could in giving assuran-
ces of a sati.-5factcry character to Mas-
ter Tara Singh. 

He has referred to the regional for-
mula. I have got the regional formula  

before me. Many important matters 
have been entrusted to the Regional 
Committees and it has also been laid 
down as a directive that normally the 
decision of the Regional Committees 
shall be accepted by the Legislature. 
But if they are not accepted, then the 
Governor comes in. Regional Com-
mittees are committees of the Legis-
lature; they cannot be given the sta-
tus of sub-legislatures. They will be 
functioning largely as the Committee 
for Scottish Affairs in the British Par-
liament functions. May I also say that 
the Prime Minister has not ruled out 
the possibility of adding to the list of 
functions  entrusted to these Regional 
Committees? There was some delay in 
the formation of these Committees. 
There was some delay in implement-
ing the educational programme regar-
ding Punjabi language. That was 
because of paucity of teachers. Teach-
ers had to be trained for that purpose. 
I would also like to point out that 
almost everything that could humanly 
be done is being done for the promo-
tion of the Punjabi language. Pun-
jabi is one of the major languages of 
our country. It is one of our regional 
languages. I think it has the tenth 
place; of course, it is not an order of 
merit but I think it is the tenth lan-
guage mentioned in the Eighth Sdhe-
dule. Punjabi has a vast literature 
and it i s  a growing literature, Now, 
Government is proposing to establish 
a Punjabi University. Punjabi is the 
dominant language of Punjab. There 
are some Hindi-speaking parts in the 
Punjab but of course they are at the 
district level. Though Hindi is there, 
Punjabi is the dominant language so 
far as Punjab is concerned. Do Mas-
ter Tara Singh and Sardar Gurnam 
Singh seriously think that they will 
be furthering the cause of Punjabi by 
limiting it to the confines of a few dis-
tricts in the Punjab? 

(Time bell rings.) 
Sir, I was going to develop one or 

two points but I would like to say 
this. The best thing, the most right 
thing, for Master Tara Singh to do is 
to give up his fast. He will rise in 
the estimation of the people of this 
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country; he will rise• in stature if he 
gives up his fast. He will be true to 
the ideals of his great religion of which 
he is one of the leaders if he 
gives up this fast. This is a 
wrong approach; this is not the 
democratic method. The method of 
persuasion is the right method and 
we have not ruled out anywhere that 
method of persuasion. I would also 
like to make a similar appeal to the 
two swamis who have undertaken 
counterfasts. Fast and counterfast do 
not settle controversies. You cannot 
make the heart of your opponent 
change if your opponent thinks that 
his case is righteous and your case 
is not righteous. This is not the 
method by which political controver-
sies can be settled in a democratic 
State. 

Sir, as my time is up, I have nothing 
further to say except to emphasize 
once again the seriousness of the 
situation which has been created in 
Punjab and to say that one of the 
impossible demands which Master 
Tara Singh has laid down is that Mr. 
Kairon should be removed from 
office as Chief Minister of Punjab. 
Now, the Prime Minister is a very 
powerfull man and we have got very 
great regard for hina but he is in no 
sense a dictator in this country and 
it would be constitutionally improper 
for him to remove the Chief Minister 
who enjoys, rightly or wrongly, the 
confidence of his Legislature and of 
his party. 

THE PRIME MINISTER AND MIN-
ISTER of EXTERNAL AFFAIRS 
(SHRI JAWAHARLAL NEHRU) : Mr. De-
puty Chairman, during the last few 
days I have been engaged in listening 
and speaking on this subject in Par-
liament. During the last few weeks I 
have been engaged in discussing this 
matter at very considerable length 
with various people. During the last 
few months I have been dealing with 
this matter in my correspondence, 
interviews, meetings etc. One might 
say that for the last year, apart from  

the previous period, I have been en-
veloped and tied up by this developing 
situation in Punjab and because 
of all this I feel it is a little difficult 
for me to say anything fresh or new 
about it. 

And I would not like to weary 
this House by repeating what has 
been sometimes so well said by 
others. Yesterday in the other House 
we discussed this matter for four or 
five hours. Here for the last 221 
hours many hon. Members have 
spoken. Even the two Members I 
believe, if I am right, who gave some 
kind of a back-handed support to the 
demand for a Punjabi Suba had 
qualified that support so much that 
it was doubtful whether they were 
supporting it or not. That, I take it, 
is an advance in the right direction 
even from yesterday's. The hon. 
Member, Shri Jaswant Singh, finished 
by saying that he hoped that God 
would give me wisdom. I am always 
hoping that that might happen not 
only to me, but to hon. Members 
opposite too, because I say that one 
may differ and one does differ in 
many matters, but in this particular 
matter, which we are discussing 
today, I do submit that there can be 
only one opinion to any intelligent 
approach to the problem. There is 
no room for a second opinion. Varia-
tions of that may be. And I am led 
to think, why is it that people who 
are intelligent can say things which 
have no basis in intelligence or logic. 
Why is it so. I found in the other 
House that some hon. Members who 
took up that line broadly took it up 
on the  basis entirely of some principle 
they believed in, the linguistic prin-
ciple or what happened in Ahdhra or 
what happened in Gujarat. They 
knew nothing and said nothing about 
the Punjab because they knew nothing 
about it. And yet here in this vital 
matter, which may have serious 
consequences, they took up a line 
which I thought was a wrong line 
leading to dangerous consequences. 
Now, it is a very odd thing that the 
only persons, normally speaking, 
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Even though, speaking for myself, I 
did not entirely approve of those 
agreements, but it is better to agree 
even to something which is not one 
hundred per cent. right than not to 
agree. That was my approach. So, I 
was happy and I was happier still 
when it was declared openly and re-
peatedly by Master Tara Singh, by 
other noted leaders of the Akalis, that 
all his demands had been satisfied. 
These were his words. He had no-
thing more to demand of the Govern-
ment. I am not quite sure, but I think 
he said that about the Punjabi Suba 
also. Anyhow he said that. Further, 
as a condition of that agreement or 
rather as a part of Mat agreement, it 
was said that the Akali Dal would 
henceforth become a social organisa-
tion, social or religious, not a political 
one. In fact, the Akali Dal held a 
meeting and in order to give effect to 
this part Of the agreement, changed 
its constitution somewhat and took 
out some words froth somewhere. All 
this happened five years ago. It 
comes back to me now. And yet with-
in two or three months of that those 
agreements were rejected by Master 
Tara Singh. I do not exactly remem-
ber for what reasons, because the 
reasons even then appeared to me 
rather extraordinary and trivial. But 
they were rejected I think, with the 
result that the Akali party itself to 
some extent was split up. Some peo-
ple said that they must hold to those 
agreements. Others followed Master 
Tara Singh's lead. All this may not 
be relevant today. But it has a back-
ground which we might remember, 
because this time again, my hon. 
friend, Diwan Chaman Lall, comes 
and tells me, after seeing Master Tara 
Singh, that if the Punjabi Suba is 
accepted, the principle, the Akali Dal 
will give up politics. This is exactly 
the thing that was said five years ago, 
in fact not said but agreed to and 
acted upon by changing the constitu-
tion of the Akan Dal. And yet the 
Akali Dal has functioned since then 
in a fairly active and even it might 
be said aggressively political way. 
And now the same thing comes back 
again. 

I think my friend and colleague, 
Shri Mohan Singh, referred to this 
matter. It is an odd thing that always 
this kind of thing happens a year or 
so before election starts. Last time 
it happened. This time it has hap-
pend. There is a curious connec-
tion, correlation, between the two. I 
am merely referring to this. This is 
no argument, I admit, but it is a mat-
ter for consideration to see this con-
nection between the coming of elec-
tions and the raising of such slogans 
and such proposals. I have the most 
vivid recollection of five years ago, 
when we dealt with similar problems. 
Again, long discussions, long argu-
ments, long interviews and talks took 
place which resulted in certain agree-
ments. And we were very happy. 
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generally speaking, who have given 
some slight, modified support to this 
business of a linguistic Punjabi Suba 
are gentlemen who hail from the 
farthest corners of India and who 
know nothing about Punjab. Now, 
I must make an exception in the case 
of Dr. Ahmed, because I have no 
doubt that he knows something about 
Punjab. If he is not a Punjabi, he 
comes from near Punjab. But the others 
have no conception, the fen -fest con-
ception,. Except that Punjab is a 
State in India I doubt if they know 
anything more about it, From the 
manner of their speaking it had some-
thing to do with the principles they 
believed in like the principle of 
linguistic provinces, but nothing else. 
Now, Sir, I say so with extreme 
deference and humility but wonder-
ing why in the past especially these 
various attitudes have been taken up 
and some parties, notable parties of 
this country, have held out their 
hand to this proposal for a Punjabi 
Suba. I wondered if this was not at 
least partly due to the shadow of the 
coming elections and perhaps not much 
to do with the facts or logic of the 
situation In fact, it is a matter to 
be considered how far all this 
development in the Punjab is itself not 
conditioned by the coming elections , 
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Now, Sir, what are the principal 
matters before us? First, I would say 
and I believe that in saying that I 
will have the agreement of everyone 
present here, as we had in the other 
House yesterday, that this method of 
using hunger-strike and the threat of 
committing suicide by a hunger-strike 
as a political weapon is a tad thing, 
is a dangerous thing. It is socially a 
harmful thing, and must be ruled out 
completely. And it does not matter—
people may remind me—that Gandhiji 
started this. I can argue that ques-
tion. It is not for me to argue about 
what Gandhiji did or did not do. I 
ventured not to agree to his hunger 
striking even when he did, but any-
how he did it for particular pur-
poses, usually for his own people. 
However, it is neither here nor there. 
It was in a moment of struggle against 
the British and many things happen-
ed. 

Then, an hon. Member referred to a 
fast indulged in by the present Fin-
ance Minister, Mr. Morarji Desai. 
Again, I am not here to defend him for 
his fasting, but it was an entirely dif-
ferent thing. Because violence was 
going on in Ahmedabad City he said 
that he would fast indefinitely till 
violence stopped. That was a reac-
tion of his. You and I may not have 
reacted in that way, But I can very 
well understand the reaction, the pain 
and the torment of the person who 
saw that thing happening in Ahmeda-
bad and he said, 'well, 1 shall fast till 
this violence stops'. There is nothing 
comparable about it. But it has be-
come a habit even in minor complaints 
as some strike or some trouble that 
somebody fasts. I think we must 
make it perfectly clear that this is 
highly objectionable and the fact of 
a hunger strike should lead to that 
demand not being given in to. I 
would even go that far, that people 
should feel that it is an argument 
against that demand which is put for-
ward through hunger strike. If they 
feel that way, then they will desist. 
But in this particular matter condi-
tions are much more serious of course,  

because Master Tara Singh is a popu-
lar leader, and, whether it is right 
or wrong, a hunger strike obviously 
produces emotional reactions, and 
emotional reactions may lead to very 
bad results because as it is we are dis-
cussing this subject today not quietly 
and dispassionately as we might have 
done but under the heavy pressure of 
this hunger strike and the possible 
consequences of it either this way or 
that way. It is not the right pressure 
to exercise in discussing this. I have 
no doubt that there are many people 
who may disapprove completely on 
logical and reasonable grounds of the 
demand for a Punjabi Suba, but under 
this pressure may feel, 'Well, one 
should give in to it, otherwise there 
will be trouble'. That is how our 
thinking is affected. That is how even 
possibly a decision of Parliament may 
be somewhat affected. Therefore, the 
first thing I submit is that we should 
make it perfectly clear that we reject 
and condemn the method of hunger-
striking for political purposes and to 
gain such demands. 

Now the other point I would like to 
repeat and which has been of course 
stressed by other hon. Members is 
that even though the words 'Punjabi 
Suba' are used, even thotigh this is 
called a linguistic demand, it has prac-
tically nothing to do with a real lin-
guistic demand. I think that is fairly 
clear. That came out clearly of course 
during 1py long talks with the eminent 
persons who met me, it was said quite 
clearly, as clearly as anything can be, 
and Master Tara Singh said that 'my 
demand is not a linguistic demand; it 
is a demand for the protection of the 
Panth, but in order to protect the 
Panth that linguistic demand-  will 
help'. That is, the main purpose be-
comes something different; to protect 
the Panth. Now the point is he is 
perfectly entitled and every Sikh is 
entitled to prote-ef the Panth. He is 
perfectly right. I do not personally 
know what he wishes t6 protect the 
Panth from, what dangers they are, 
what attacks they are, it is a different 
matter. But to come up with this lin-
guistic garb confuses the issue. It has 
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protect Punjabi they take steps and 
encourage steps and put forward pro-
posals which can be demonstrated to 
be injurious to the growth of Punjabi. 
In the formation of these Regional 
Committees, one for Punjabi region 
and one for Hindi region, there is a 
part adjoining the Punjabi region, the 
hill part, Kangra etc. Kangra from 
any linguistic point of view is a Pun-
jabi region. It is a slightly different 
dialect of Punjabi far nearer to Pun-
jabi than Hindi, and it should .have 
gone to the Punjabi region, and it was 
not taken by the leaders of the Akali 
Party; they did not want it there be-
cause they felt that the Kangra peo-
ple coming in, even though they talk 
Punjabi, would add to the weight of 
the non-Akali element or non-Sikh 
element there. So, the whole ap-
proach has been in that way—how to 
isolate an area where, as has been 
said, not the Sikhs perhaps even but 
the Akalis can control, can have 
power. It comes to that. Therefore, 
let us be clear that this is not a lin-
guistic issue. I do not think it should 
be or can be a linguistic issue for the 
reasons advanced by Dr. Kunzru or 
other hon. Members. 
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confused the mind of hon. Members, 
and Mr. Dave who talks highly of the 
linguistic principle. It has nothing to 
do with it, this linguistic principle in 
this matter. Mr. Dave comes from 
Bombay, he is perhaps full of memo-
ries of the linguistic controversies of 
the old Bombay State. So, it has 
really no relation to the linguistic 
principle, this thing. 

Dr. Kunzru, Diwan Chaman Lall 
and others have pointed out the nature 
of the language question in the Pun-
jab. Apart from the fact that Hindi 
and Punjabi overlap so much, overlap 
both in their content, overlap much 
more by the fact that people know 
both and can get on with both, apart 
from that, the question as it has arisen 
now has certainly, I agree with Dr. 
Ahmad, become a little vicious be-
cause of the communal approach to 
this problem both on the side of the 
Akalis and the Hindus, there is no 
doubt about it in my mind. And it is 
an odd thought that I think that the 
Hindus in the Punjab have probably 
done more injury to the Hindi lan-
guage—I woud not say the Hindus as 
such, I am sorry I do not wish to in-
clude all the Hindus, but I mean those 
who have stood up for Hindi in the 
Punjab have probably done more 
harm to the Hindi language there than 
the opponents of Hindi. In.the same 
way the Akalis, I think, have done or 
tried to do—they have not succeeded, 
they have tried to do—more harm to 
Punjabi than those who actually op-
posed Punjabi, some narrow-minded 
people. Some of the Hindi people 
went about telling many people whose 
language is Punjabi, 'Don't say your 
language is Punjabi. Say it is Hindi 
in the Census'. And so all the large 
numbers of the people whose mother 
tongue was Punjabi wrote Hindi 
which was neither truthful nor in any 
sense reasonable. Many of them have 
gone back to Punjabi now. They are 
going back feeling that they made 
rather fools of themselves at that 
time. As for the Akalis, in order to 

May I remind the House that Dr. 
Kunzru and others and all of us who 
are speaking today speak under the 
stress of a certain problem which is 
overhanging us, and that sometimes 
influences our judgment. But if you 
go back to the Report of the States 
Reorganisation Commission, at that 
time this matter was raised before 
that Commission and that Commission 
did not have to face these agitations 
and pressures and they wrote some-
thing about it, argued about it and 
analysed the position calmly and •dis-
passionately. So it is worth reading 
what they wrote about it then. It is 
interesting not because what they 
wrote must be accepted in any sense 
but because it is a reasoned argument 
by some able persons who studied the 
subject at a time when there were no 
pressures. Therefore it is worth 
reading, that chapter on this demand. 
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tism, adds to that tension, adds to 
that straining at the least kind of 
thing, tearing up something that you 
have got. It is dangerous, it is bad, 
utterly bad for the Punjab, for the 
Hindus and the Sikhs and for India. 
We have been talking particularly in 
the last few months about national in-
tegration, and almost everybody has 
approved of it and said, 'Yes, some-
thing has gone wrong. Let us pull it 
back.' We have talked about com-
munalism, we have talked about so 
many things—about linguism and 
casteism—and so many other things 
under this broad cover of national in- 
tegration. Now, when we talk about 
this, we see before our eyes and in 
front of our nose that this thing is 
happening in the Punjab which is the 
reverse of national integration, which 
is a going apart. You can see it. It 
is not necessary for me -  to produce 
evidence of it. One may say that this 
is not the intention of those who put 
forward this proposal. Well, it is not 
for me to challenge any such state-
ment. It may not be the motive, it may 
not be the intention, whatever the in-
tention may be, though I rather doubt 
that that intention is not coloured by 
the communal approach. But the 
effect is obvious, whatever the inten-
tion may be, just as the effect of cer-
tain organisations trying to promote 
Hindi is obvious—the effect of their 
agitation and their approach of nar-
row-mindedness and communalism 
produce. narrow-mindedness and com-
munalism' on the other side, among 
the Akalis and the Sikhs. This kind 
of thing happens. But here today one 
can see exactly the effect of this. 
There is no doubt about it. It may be 
symbolised in a hunger-strike in 
Amritsar, in a hunger-strike in Delhi 
or elsewhere. But even apart from 
this, the effect is obvious that this is 
having a disruptive effect on masses of 
people, and we have arrived at a stage 
when there can be no doubt that if 
effect is given to this proposal of a 
Punjabi Suba, it will be resisted. I am 
not saying that there will be a civil 
war and all that, but it will be resist-' 
ed, and it will be very difficult to give 
effect to it when this kind of resist- 

So, I venture to submit, Sir, that 
this demand—the last few years' ex-
perience, even expressions, etc. have 
shown that—has nothing to do with a 
real linguistic province. Of course, 
there is the other aspect of it. That 
is the close inter-twining of Punjabi 
and Hindi in the Punjab—the close 
inter-wining not only of the language, 
but of the whole mode of living, 
habits, food, dress and one hundred 
and one things that go towards the 
making up of an integrated commu-
nity. The Punjabis are integrated I 
say, and they are more integrated than 
almost any other people in any other 
State—the Hindus and the Sikhs 
broadly. I would have gone further 
and I would have added the Muslims 
too, hut not to that extent. But the 
Hindus and the Sikhs are so integrat-
ed that inter-marriage which is the 
biggest sign of integration is quite 
common between the two and it is not 
an unusual phenomenon, So, anything 
that comes in the way of that integ-
ration is bad, any separate thing is 
bad. It is not, therefore, merely a 
question of language. Where does the 
question of language come in? Is the 
language suffering in any way or is it 
suppressed in an sense? I have not 
yet been told how. The fact is that it 
has progressed tremendously. But 
there has to be some kind of com-
plaint which has to be met; some 
objection which has to be removed. 
Nothing of that type is happening. 
But this whole movement, this lan-a 
guage movement, has led to various 
tendencies and forces coming into play, 
communal forces—basically commu-
nal—and separatist. And both part-
ies, certain Sikhs—chiefly the Akali 
Party—and certain Hindus have play-
ed up to this. They act and react with 
extreme rapidity whenever this kind 
of thing happens. And this is a dan-
gerous thing, and a very dangerous 
thing for the Punjab, Now, I feel—
and I believe that most hon. Members 
feel—that this particular proposal for 
a Punjabi Suba—language apart, 
everything apart—adds to that separa- 
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ante is offered not by outsiders, but 
by the people there. That very thing, 
what you call the Punjabi Suba, will 
be resisted by the people in the Suba, 
because the whole approach is not the 
approach of "Let us all work together 
because we are Punjabi-speaking peo-
ple". That is not the approach at all. 
It has become, unfortunately, a com-
munal approach and a communal reac-
tion. 

Now, in that area which is sup-
posed to be the Punjabi Suba, large 
numbers of people—I do not know the 
exact percentage, 45 per cent. or 
thereabouts—reject this demand for a 
Punjabi Suba not because of the lan-
guage, but because it has become cov-
ered with this communal idea. How a 
thing like this is going to function 
satisfactorily when 45 per cent. of 
the population aggressively rejeci J it 
and try not to help it, is rather diffi-
cult to consider. 

Take the other side. As Diwan 
Chaman Lall pointed out, a host of 
people, quite a considerable number 
of Punjabi-speaking people, have 
come to the so-called Hindi regions, 
Hariana, etc. They are learning 
Hindi, they have learnt Hindi no 
doubt. But, nevertheless, Punjabi is 
their basic language, and should re-
main so. Now, you are going to cut 
them off from that. Today all over 
the Punjab, everyone, I believe—I do 
not know if this is the practice—is 
supposed to learn both Punjabi and 
Hindi. In the Punjabi -region, Pun-
jabi is language number one and 
Hindi is language number two. In the 
Hindi region, Hindi is language num-
ber one and Punjabi language num-
ber two. In the services, it is laid 
down that they have to learn both and 
pass tests in both. They have every 
right to sit in them. 

Now, there will be—there is no 
doubt about it—a reaction to the crea-
tion of the Punjabi Suba, not a legi-
timate or reasonable reaction, but the 
reaction will be, 'Oh! let us remove 

Punjabi from our curricula.'—in the 
other areas, I mean. It is quite wrong, 
but they will say, 'Well, the Punjabi 
is for the Punjabi region. Why should 
we teach Punjabi?' Immediately you 
cause a loss to Punjabi, immediately 
you create barriers. There Punjabi 
will go ahead presumably; here Pun-
jabi will not be nourished with that 
care, although it will remain, of 
course. And the differences between 
the people of that area and this area 
will become greater and greater. Bar-
riers will be created, psychological, 
linguistic and the rest. And this unity 
of the Punjab—cultural and linguistic 
—would be broken up and would do 
grave damage to all the people there. 
As an example, it will be bad for 
India. but the actual, direct damage 
will be in the Punjab itself. The Pun-
jab came into existence as a province 
under the British a trifle over one 
hundred years ago. It continued as 
such till independence, till partition 
which was naturally a grave shock. 
But it survived it remarkably because 
of their energy and capacity for work. 
Now I do not wish to compare that 
partition and reorganisation of States. 
I admit they are quite different. 
Nevertheless, there are two things 
about it which we must bear in mind. 
Firstly, there is some memory of that 
partition, painful memory. You can-
not get rid of it—it is different—but 
that memory will pursue you in this. 
Secondly, even though it is quite dif-
ferent, it will have certain wrong ten-
dencies; separatist tendencies will be 
encouraged; communal tendencies will 
be encouraged. And, in fact, any idea 
that you are creating a linguistic or 
other problem will be completely 
wrong, because that problem will 
come up before you in a much more 
acute and continuing form in both 
those areas in the Punjab. That is 
what is bound to happen. As, I 
think, Dr. Kunzru pointed out, if you 
have, let us say, the Punjabi Suba, and 
45 per cent. of the people do not agree 
to the language provisions that may 
be adopted there, they will claim 
under our Constitution their rights 
for their language—protection of 
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minority language—and they will do 
so; even wrongly; even where their 
language is Punjabi, they will do so 
just to show their resentment, that 
something is being done against them. 
You see how separatism comes in 
step by step and creates these barriers. 
The result is that one of the most in-
tegrated communities of India, that is 
the Punjabi community, will be split 
up, broken up, with bitterness grow-
ing between them. 

I think that is a very serious matter, 
much more serious than any reorgani-
sation of States, this kind of thing 
happening, and it is this that has been 
troubling me. I honestly feel, as I 
said in the Lok Sabha yesterday, that 
the Punjab—this may be said of the 
whole of India, but more particularly 
of the Punjab—It almost seemed to 
me as a kind of tapestry, woven tapes-
try, with the warp and the woof, these 
different faiths coming together. You , 

 may pu!I out one side of it, the whole 
thing breaks up—it does not break 
up; anyhow it suffers irreparable 
damage, and something that has 
grown through hundreds of years, 
through ages almost, you break up; it 
is a very serious matter. It is not a 
light matter, to please somebody or 
even for fear of certain consequences 
you break up and tear u15 something 
which has grown through these hund-
reds of years, and certainly I am not 
prepared to do it, and I think it would 
be wrong for anyone to try to do it. 

Therefore I want this question to be 
considered by this House in its entire-
ty—not the question of applying some 
linguistic principle which, as a matter 
of fact, does not apply to the Punjab 
at all. I repeat it, that Punjab is a 
more linguistically-unified area than 
almost any area in India; it is more 
of a socially unified area, arid in regard 
to practices, song, dance and whatever 
you like—these are important things 
in the life of a people. It is more of a 
unified area than you will find, I think, 
almost anywhere in India. Partly all 
this is due to the fact that the Punjab 
has been less caste-ridden than other 

States in India, because I had thought, 
with all this business 'of communalism 
and all these approaches, that behind 
them has been a social backwardness 
of our people. Whether it is Hindu 
communalism, Sikh communalism or 
Muslim, it is social backwardness that 
has brought about these things, and 
they will never go completely till 
socially we are a little more advanced, 
and freer. The Punjab, for a variety 
of reasons which I need not 'go into, 
has been socially more advanced than 
many other States of India. The caste 
system has not strangled it. They 
have been freer—their women have 
been freer, the women living there, 
with the result that they have built up 
this tapestry of their joint lives there, 
and to pull it back would really he a 
tragedy, and should not even be given 
thought to. 

I think it was Dr. Ahmad, in a 
speech showing remarkable ability not 
to commit himself either way, who 
finally ended up by saying that we 
should not be too categorical about 
this, and although he did say, I think, 
we should accept the principle of 
Punjabi Suba, but wait for better 
times. Well, I should like him to con-
sider what the acceptance of the prin-
ciple would lead to. First of all, one 
accepts a principle with the idea of 
giving effect to it. He accepts a prin-
ciple and waits for better times when 
the acceptance of the principle will 
lead to worse times straightway, and 
continuing worse times, and then, 
when the principle itself is a funda-
mentally bad principle—I am not say-
ing for everywhere, I am talking about 
the Punjab, as Punjab is'constituted-
how can we accept it? 

There was something in what—I 
forget, I think it was Mr. Mohan 
Singh—he said about city versus vil-
lage, about rural areas and city areas 
in the Punjab, and I think you will 
find perhaps a little more understand-
ing of Punjab problems if you keep 
this in mind, the city and the rural 
areas. In the rural areas in the Punjab 
there is a peasantry, generally it is a 
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days ago. It has appeared in the press 
too today—nothing new about it. But 
I am very sorry if I made any mis-
statement, or stated what he had told 
me, in the wrong way. What he r, ow 
says perhaps makes the position a lit-
tle clearer and—well—even more 
difficult for me to accept. I had put 
his case, as I understood it, as Pun-
jabi Suba, or the Regional Committees 
being given powers of some kind of 
subordinate legislatures, I had used 
the word "sub-legislatures" apart 
from other powers, and I had said that 
I could not understand how there 
could be three legislatures in a small 
State, or any State, two sub, and one 
apparently of a higher status. Now 
he says: I did not want any sub-
legislatures; I wanted full-blooded 
legislatures on the two sides--that 
means, of course, a Punjabi Suba com-
pletely. Except for this he says, ap-
parently he means that he was pre-
pared that finance and law and order 
might not be given to them. Where 
would they go to 9  Now they were to 
be reserved for the Governor's use—
there will be no other legislatures. 
Now thus a very extraordinary cons-
titutional position would be created 
and some kind of diarchy, and in a 
very bad fofm. And I just do not 
see how it could work, and why it 
should be created at all—it is a con-
fusing thing. As it is, the Regional 
Committees have very considerable, 
very important subjects under their 
control including all development, 
which is basic, and so far as my in-
formation goes, whatever they nave 
proposed in the last several years, 
since they have been formed, has been 
accepted, has been admitted. This is a 
convention that has grown up, and it 
was meant to grow up. In the case 
of one—perhaps two cases—the Pun-
jab Assembly did not accept the Re-
gional Committee's recommendations, 
and both these cases came from the 
Hindi region, not from the Punjabi 
region. 
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prosperous peasantry, and therefore it 
cannot easily be sat upon, and what 
has happened in the Punjab in recent 
years is—looking at it Governmental-
ly, and elections and all that—that the 
rural areas are coming more to the 
front; the rural areas or their repre-
sentatives have more power in their 
elected Assemblies, and the like, 
today, and the city-folk do not like it. 
Whether the city-folk are Hindu or 
Sikh, they do not like it, simply be-
cause the peasantry and others gra-
dually are coming to represent the 
power of the State, more than previ-
ously. I should like—although it 
may not be perhaps a very good ins-
tance, still I should like—to remind 
this House that only recently, very 
recently, there have been in the Pun-
jab widespread elections to Pancha-
yats, which are really going down to 
the roots of the village, more than 
your General Elections, because they 
have been put to elect their own peo-
ple, and the result of these elections 
has been significant. The elections 
were not held, so far as I know. On 
strict party lines—Congress or Akalis 
or any other—but nevertheless the 
esults are instructive, because of the 

election of—I forget now-80,000 
Panches. I think 80,000 is the figure, 
they were elected. There are very 
few Akalis who have been elected. 
That does not mean, of course, that the 
Akalis had not got any influence there 
—I do not say that. I am merely 
pointing out that for us to take for 
granted that the population of the 
Punjab, specially the rural popula-
tion, necessarily agrees to what the 
Akali Dal says, is not correct The 
Akali Dal's influence is more city in-
fluence, urban influence, not so much 
rural influence. 

Now I would just like to mention 
one thing before I conclude, and that, 
Sir, is that I received a telegram from 
Sant Fateh Singh complaining of a 
misstatement, according to him, that 
I made yesterday, that I made in my 
statement that was read out here two 

The Governor decided against 
that recommendation. I think at least 
one of these was, or perhaps both 



2485 	Messages from 	[ 30 AUG. 1961 I 	the Lok Sabha 	248 
were, against the teaching of the Pun 
jabi language in the Hindi region an,! 
the Governor would not permit it. As 
a matter of fact, in spite of early diffi-
culties, this Regional Formula has 
functioned with considerable success, 
although there has been a lack of co-
operation. I do not think the Formula 
was bad. Still. I suggested, 'Let this 
Formula be looked into by the repre-
sentatives of the Hindu region, the 
Sikh region and the Punjab Govern-
ment and let it be improved, the work-
ing of it. If there are any difficulties, 
let us try to remove them. If neces-
sary, give them some more powers. 
although they have considerable 
powers'. That was my suggestion but 
they rejected that, as they rejected. 
with some force, my proposal that a 
high-level Committee or Commission 
should examine any charges of differ-
ential treatment of the Sikhs. That too 
was rejected. I do not quite know 
what further I could have said There 
is nothing. There is no middle stage 
left. Either one accepts the Suba or 
one does not because we have gone 
as far as one could go without accept.. 
ing the Suba and I do feel that ac-
cepting it in principle cannot be done 
unless one means it seriously to be 
given effect to. It should not be done 
and one cannot do it. Seriously to 
give effect to it means not any pro-
tection to the language, in fact some 
harm to the Punjabi language, which 
will be much more limited in its area. 
It would mean the dangerous division 
of .the Punjab actually, not in a deep 
sense politically maybe, but on com-
munal lines. Communal tendencies, 
fissiparous tendencies will grow, bit-
terness will grow. Economically the 
Punjab will suffer and the pattern of 
life that the Punjab has developed 
during—whatever period it may be-
long periods will be torn to shreads. I 
submit, therefore, that we cannot coin-
promise on such a matter when the 
consequences are so serious. I have 
thought and my colleagues have 
thought a great deal about the conse-
quences of our not agreeing to the 
Punjabi Suba. There too the conse-
quences will be grave but whatever 
those consequences may be, we felt 

that the consequences of agreeing to 
it were far graver, far more far-
reaching and will affect the whole 
future  of the Punjab and of India. 
Therefore, we came to this firm con-
clusion that we cannot agree even in 
principle to this Punjabi Suba demand. 
I cannot guarantee the distant future. 
Nobody can. That is a different mat-
ter. We are talking of the present 
and in the present we cannot allow 
such things to pass by without mak-
ing our position quite clear on thls 
issue and I am glad that near l y all 
Members, most Members of this HOT-12.., 
appear to be of that opinion, as the 
other House was, and I hope that this 
strongly felt and strongly expressed 
opinion of both the Houses of Parlia-
ment will carry some weight to 
Master Tara Singh and his co!lcages 
and he will decide to do what we have 
been pleading with him to do, that is, 
give up his fast. 

MESSAGES FROM THE LOK 
SABHA 

I. THE INCOME-TAX BILL ,  1961 

THE RELIGIOUS TRUSTS BILL, 1960 

SECRETARY: Sir, I have to report 
to the House the following messages 
received from the Lok Sabha, signed 
by the Secretary of the Lok Sabha. 

I 

"In accordance with the provisions 
of Rule 96 of the Rules of Proce-
dure and Conduct of Business in 
Lok Sabha, I am directed to enclose 
herewith a copy of the Income-tax 
Bill, 1961, as passed by Lok Sabha 
at its sitting held on the 28th August 
1961. 

2. The Speaker has certified that 
this Bill is a Money Bill within the 
meaning of article 110 of the Cons-
titution of India." 

Sir, I beg to lay the Bill on the 
Table. 
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